9919 Railway Accident on
8. C. Railway (5t.)

[Shri Parimal Ghosh]

other three after admission in hospital,
thus bringing the total number of dead
to 12. Of the remaining 42 injured
persons, the injuries of seven persons are
reported to be of a serious nature,

Immediately on receipt of the infor-
mation, the Divisional Medical Officer,
Bitragunta rushed to the site of the
accident in the medical van. Medical
relief vans from Madras and Gudur with
railway and private doctors were also
rushed to the site. The injured passen-
gers were brought in requisitioned lorries
for admission in the hospitals at Nellore
and Gudur. Thirteen persons. four
with serious injuries are in Nellore
hospital and fourteen persons, three
with serious injuries are in Nellore hos-
pital and fourteen persons, three with
serious injuries are in Gudur hospital.
The rest have been discharged.

The Chief Operating Superintendent
and the Chief Medical Officer of the
South Central Railway left for the site
of the accident by road. The Divisional
Officer from Bezwada also has proceeded
to the site of the accident.

Ex-gratia payment has been arranged
to the injured and thc next of kin of
those who have died.

An Administrative Officer’s inquirv
has been ordered, which will begin on
12-3-68. The cause of the accident is
under investigation,

T T () 12 A AR §
AT weft R Fe g R o7 W

SHRI SEZHIYAN (Kumbakonam) :
This is a serious matter......

MR. SPEAKER : On Minister’s
statements questions are not asked, Let
us not create any new precedent.

12.36 Hirs,

GENERAL BUDGET—GENERAL
DISCUSSION—contd.

MR. SPEAKER : The House will
now take up further discussion of the
General budget, for which 20 hours
have been allotted. We have already
taken 1 hour and 45 minutes. Shri
K. N. Pandey will continue his speech.
He has already taken 17 minutes,
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It is not an alternative to taxation, but it is
an additional taxation of the most cruel type
on fixed salaried people, on common mcn.
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13.01 Hrs,

The Lok Sabha adjourned for Lunch

till Fourteen of the Clock,

The Lok Sabha reassembled after

Lunch at Fourtcen of the Clock.

[MR. DEPUTY-SPEAKER in the Chairl
BUDGET—GENERAL

GENERAL
DISCUSSION—contd.
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qfebwg w1 @1 qEU FET § IEHT
Wt W& & Frer avdfges ar) afew
anrfgen anfeeat @ 60 @@ WA &7
#frew v T {1 Tg FEt ¥ AdTET
g7

T HEAT TEE: AT qg A
aEgC WY Fgd AT JqTe g ? - sgEwT

MR. DEPUTY-SPEAKER : I will
caution him about it. He is involving
others by inference. After all, it is an
inference. If there is proof, then that
is a different matter,

SHRI PILOO MODY (Godhra):
Even if he has not even so, he can

speak.

Sl ®qT AW Mea ;. IR A,
dag sz wrarfroag fer a 0% &
FTH FIG & | § IOFT [T A

AT AT

SHRI MORARII DESAI: May I
make a request that if the House tole-
rates allegations against some people, let
it tolerate it against any other people as
well. Why should people get excited
about it ?

MR, DEPUTY-SPEAKER: When
wild allegations are made, it is the duty
of the Chair to stop him or ask for
proof.

SHRI S, KANDAPPAN (Mettur):
If the bon. Member is prepared to sub-
stantiate his case, he should be permit-
ted to parrate it.

e Em T ‘iz’ 63 F
WE FATI 13 qM@ F Ffwew ¥ q@
wE gt a1 Sfaw @ A R T
60 9T U @< f&U | 15 9T To
AT 27 TFT T A1 92T @Y 2
%\ T2 AT FE § 37 IR AEEY,
TH 7T A A 3 ¢ fogr AW

15 qr@ FT 94RT F ¥ JrE9E GGL
fleed Y @& @ W ) Wew
AN T E? A g fF SRwm
& am ¥ wu fear smaT g0 s
13LSS(CP)/68—9
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ufeet § IT%T $T 1@ TAT oW E |

SHRI MORARIJI DESAI : May I
know how this is relevant to the de-
bate ?

MR. DEPUTY-SPEAKER : That is
what I also feel. When we are discuss-
ing the budget, he can bring in many
other matters in a general discussion on
the budget....

SHRI KANWAR LAL GUPTA : I
can discuss anything.

MR. DEPUTY-SPEAKER: Hp is
mentioning a particular concern and he
is giving figures. If he feels that they
are getting money from sources which
are not Indian, then it is for him to
approach the Government. As the De-
puty Prime Minister has stated, it is ab-
solutely irrelevant here.

SHRI KANWAR LAL GUPTA : 1
will conclude in five minutes. .

SRy WEIRA, AW FgAT 47 97 fF
TH SFTT WA F A9 &, AT geed
& AR ¥, AT F AW T—FTN 09
T, dife == #7 &, =9 y=w Ay
Famr g 1 7 T & A & gy
TFT AT AfEn ) T 9T 5 e
T #1 fafen afad =7 & amf &0
§ AT W FAT AFAT Z | ACEIC F WY
zrEmw & 5 =9 7 T ar Ter
zw 9EA § 5 Yo dfo amfo & afoy
¥ Tadt wArad @t smify i o
FaT oo T G w1 7Y frerer awe
&) AT ZAAE M1 A FeoAE K
qq FOE W ATHAE | A7 A gA
MR. DEPUTY-SPEAKER : Please
resume your seat. If you have certain
information in your possession, as I have
already observed it would be fair to all

concerned if you pass on that informa-
tion to the Government, to the concern-
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[Mr. Deputy-Speaker]

ed department, because you are trying
to probe into the proprietorship of news-
papers. He cannot make inferences.
Now he is making many allegations,
positive allegations and he is mention-
ing the names of persons who are not
bere to defend themselves. It is totally
irrelevant.

SHRI PILOO MODY :
wrong with it ?

St W wrw e ¢ s IO o,
Y AT WY o gAY TEnTE A 3
WE IR AN GATEE AT IAE
9 Ol 9 TeATms W wfRe €
AR T TZGT ¥ &) FAME T I=T
&, A A 7Y ¥ e, A AW
foee &1 T aw FEH A smowr
AR e R T @ TeTd aATt AW A
= 5t Fo o WET TBf T 97 9=
4 qt 712 9 AT@ w95 F7 ¢ gEATH
‘(wmweR) oo oE oSl T @
R a9y - (smaaw) -

ot sMa ATgrET (QATEAT) ¢ AT ®
I FUOIT HAIT FT AFITEF WGRHAT AT
FT AT MTH T | AWAT T &Y
T & UF AEA gy fagem A 20,000
AT IW JWOT F FE@A F @ a1
g & 0 F A 9 FgAT @

Hirra wa A fagr S w
wfed gif #ri Goawr 7 § o F arw
&3 gy A AT @ wE | I
wg, ¥T wen ag ¢ f & aw
wa@fey ofewe faar & . . (sawm)
MR. DEPUTY-SPEAKER : Do you

want this allegation and counter allega-
tion ? This is not fair,

SHRI KANWAR LAL GUPTA :
Why should 1 counter it ?

MR. DEPUTY-SPEAKER : Do you
want this type of debate to continue ?
1 do not want that. Please stop here. -

What is
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off W w7y e § fed-
Ao g ) TR Ao & AW A
oY TTT Sy ¥ )

Hfigew wx woAm (IWA)
T T 95 T far § &R 99 /%
IS & T @Y g - (vrewe)

SHRI TULSHIDAS JADHAV (Bara-
mati) ;: On a point of order, Sir.

Rule 353 says :

“No allegation of a defamatory or
incriminatory nature shall be made
by a member against any person
unless the member has given pre-
vious intimation to the Speaker..

PP

What 1 want to know is whether he
has given any intimation to you.

MR. DEPUTY-SPEAKER : No.

SHRI TULSHIDAS JADHAYV :
Then, he is not entitled to make any
allegation against Mrs. Arupa Asaf
Ali....

(Interruption)

MR. DEPUTY-SPEAKER : He has
named certain persons who are not
here to defend themselves. This point
of order is very valid.

SHRI PILOO MODY : 1 want to
know, in this House, if the Speaker or
the Deputy-Speaker did anything to de-
fend Mr. Bajaj.

MR. DEPUTY-SPEAKER : It is not
a question of defence. That matter
came up in the form of privilege motion
before the House.

SHRI PILOO MODY : Mr. Bajaj
was mentioned here in much the same
Way.

1 want to know if the Chair did any-
thing to protect Mr. Bajaj.

MR. DEPUTY-SPEAKER: I am
not protecting anyone.
SHRI PILOO MODY : We want to

expose all of them. (Interruption)

MR. DEPUTY-SPEAKER :; Order,
order. I have to conduct the debate in
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a dignified manner. The names should
not be mentioned of those who are not
present here. If their names are men-
tioned without any positive proof or
anything else, it is not in order. He
mentioned the name of Mrs. Aruna Asaf
Ali; then, he mentioned the name of
Mr. Malaviya. So far as this House
is concerned, about those persons who
are not present here, who formerly were
holding some positions, if you make
certain allegations, ] am not going to
permit them. I must keep the dignity
of the debate,

SHRI TULSHIDAS JADHAV :
you have got the right. It says :

Si.'l's

“Provided that the Speaker may at
any time prohibit any member from
making any such allegation if he is
of opinion that such allegation is
derogatory to the dignity of the

House....".

SHRI PILOO MODY : How is it
derogatory to the dignity of the House?

SHRI TULSHIDAS JADHAV :
Without giving notice to the Speaker,
you cannot say like that,

MR. DEPUTY-SPEAKER : Plcase
don't mention the names of persons who
are not here to defend themselves. 1
gave you some latitude; you stop here.

SHRI P. K. GHOSH (Ranchi): This
may be deleted from the records....
(Interruption)

st wuTE™ T T W AR
A FTET YA AT H g Ao e FE_T |

SHRI N.K.P. SALVE (Betul): Sir,
time and again, this question has arisen.
I beg of you to give a ruling determin-
ing the precise scope of protection against
defamatory allegations which people
will enjoy who are not here in the
House to defend themselves. You said
that either the Member should have
proof or he should give prior intima-
tion. T submit there is no provision in
this rule that if Members have any proof,
they should be allowed to make an alle-
gation. Therefore, I submit that it is
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exceedingly important that the precise
scope of protection to those people who
are not here to defend themselves may
kindly be determined.

MR. DEPUTY-SPEAKER : He has
raised an important point. Mr, Tulshi-
das Jadhav raised this point under rule
353. When I said, ‘some proof’, I did
not mean ‘with some proof in his pocket
which is not verified’. These are alle-
gations ....(Interruptions). The im-
portant aspect of this matter is that, if
the name of a member or a person who
is not in a position to defend himself,
whether he belongs to bureaucracy or
was formerly a Member of this House,
is dragged in with all sorts of allega-
tions, I think, it is deragatory to the dig-
nity of the House and is unfair to the
Member whose name is dragged in.

SHRI N, K, P. SALVE : In view of
this ruling, I submit that the allegations
made by the hon. Member regarding
some of cminent public men may be
cxpunged.

SHRI PILOO MODY : 1 seriously
suggest to you that you do not take any
particular stand on this subject and re-
consider it and, if necessary, you may,
even have a joint meeting. . .. (Interrup-
tion). Let me finish. Today I find all
of a sudden, because people of a parti-
cular hue are being pamed, all that
hue and cry is being made in the House.
Um people have been named in
this House before, who have not been. .

AN HON, MEMBER : Is he discuss-
ing your ruling, Sir ?

SHRI PILOO MODY : I am on his
point of order. The names of umpteen
people, who did not have an opportunity
to defend themselves—members of the
bureaucracy, for instance—have been
mentioned before on the floor of this
House. ...Mr. Depury-Speaker : 1 have
always protected. .. .)Speakership is an
entity whoever may be in the Chair at
a particular moment. ...

MR. DEPUTY-SPEAKER : The
names of members of services have been
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mentioned, but we have always taken
exception to it. When I said just now
that this is the general practice here and
the rule...... (Interruptions)

SHRI PILOO MODY : The rules

of service do not permit them to defend
themselves. ...

MR. DEPUTY-SPEAKER : I am
talking of even those who are not pre-
sent here.......

SHRI PILOO MODY :
the rest of the country.

MR. DEPUTY-SPEAKER : Let
this House remember once and for all
that we cannot use the position of privi-
lege to attack those who are not in a
position to defend themselves here. It
is not correct to do it...

SHRI PILOO MODY : That means
that only Ministers can be attacked
personally. If that is the directive from

you, then we shall be happy to follow
| S

That rneans,

MR. DEPUTY-SPEAKER : Only if
there is justification and not attack for
attack sake. So far as the others are
oncerned, my ruling stands,

il $T AR TR : AT FogT 6 HIE
wifer dwem g wfge | A ST
19671&#%%#0?311?5{51?41
v qg fafer qux aifage w9t feaa
T TEIE & ¢ foras f o9 § agi
9T FAATET T 97 & A 1966 #
34,85,814 TF F ITT TR v
T | T frEe A S g
T & | T 36-37 W WWH FT AT
HiZ A ¥ uw Af9d #1% 38,00,000
i #r fufer qgx e R ¥
1066-67 & ¥ faar R A0
TR ag § f5 o9 7 | 40
wra E & IO § 1 AR sEeEEar
Fa9 qiw w1@ # § | AEE AT
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SHRIMATI SUCHETA KRIPALANI
(Gonda): The task before our Finance
Minister in framing this budget was a
very d.fficult one. He had to framc his
budget against the background of re-
cession in industry, growing deficit, un-
employment and other economic diffi-
culties. Therefore, the choice before
him was very hard. It was in fact a
dilemma. On the one side there was
the need to balance the budget, and on
the other side he was expected to give
some impetus to the economic activity
in an effort to revive our economy
which has been dragging very badly of
late. Two ways were open to him. One
was the taking of very drastic steps.
even revolutionary steps by which he
could cut a new path, reorient the en-
tire policy after taking into consideration
the present situation and then go ahead
with it. Or, to take a more conserva-
tive attitude, that is to devise some cor-
rective measures to check the adverse
trends in our economy, to check the im-
balances and to suggest some remedial
measures, The Finance Minister has
taken the second course.

He has been able to provide some
stimulus to industrial and agricultural
production. He has given certain tax
concessions, for instance, the disconti-
nuance of the dividend tax, reduction of
surtax and other marginal concessions.
This he has done in an effort to give
some kind of fillip to our lagging in-
dustry.

1 am also very glad to note that of
late there has been more and more
realisation that food production is of
prime importance, and we should do
everything in our power to increase it.
He has told us in his speech that they
are taking steps to improve the fertiliser
position and better the irrigation posi-
tion. He has also tried to give some
incentives to agro-based industries so
that they can carry on research and with
the help of the results thereof improve
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[Shrimati Sucheta Kripalani]
agricultural production, both food crops
as well as commercial crops.

The other step he has taken is to
give support to export promotion. He
hopes that by these measures our ex-
port industry will pick up and we will
be able to find a bigger foreign market
for our goods and will secure a better
foothold for our products abroad.

As far as this goes, this is a good
budget and we have nothing to criticise.
It will help to create a good psychologi-
cal climate. But the assessment of
people who know about it better than
myself is that all these measures will
only have marginal benefit, not a sub-
stantial one, and that we will really not
be able to pull out our economy from
the depressed condition in which it is

formed today. To the extent it is a
revival-oriented budget, it deserves all
our support.

The second problem before the

Finance Minister was how to balance
the budget. I am very glad to see that
he has not gone out to tax on a high
level. He has himself said that he has
avoided major operations and contented
himself only with minor ones. Not only
that. The budget expresses an anxiety
on his part to see that the incidence of
tax does mot fall on the common man
except for two taxes which have to be
criticised, the general tax on tobacco
and the rise in the postal rates.

As far as the postal rates are con-
cerned, the reason given is that there
is a deficit of Rs. 22 crores and that
our rates are comparatively less than
those in other countries. This is his
justification to raise the rates. It may
be true that our postal rates compare
well with other countries’, say, UK,
USA and USSR. But we have also to
take into account what is the per capita
income and economic conditions in those
countries. In the conditions of our
country, to raise even the price of the
postcard will be to impose a levy
impinging on the poor people. There-
fore, may I appeal to the Finance
Minister to reconsider this levy and
and give some relief to the taxpayer ?

I am rather surprised to learn that
there is a deficit of Rs. 22 crores in the
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postal department. This department is
a commercial department. I appreciate
that of late the pressure for giving more
DA and higher salaries has becn there.
In spite of that, I am quite sure that if
an effort is made to plug all loopholes,
this 22-crore deficit could to a great ex-
tent be made up and perhaps the people
will not have to be taxed to find this
additional income.

Then I come to the most vexed and
difficult problem of the gap of Rs, 290
crores. We all know the aversion of
the Fmance Minister to deficit financing.
He has time and again given expression
to it. But today he has not heen able
to cover this gap. The reason given is
the impossibility of imposing a very
heavy cut in governmental expenditure,
particularly in view of the recessionary
condition in our trade. If government
orders are also cut, then industry will
not be able to revise. That is the justi-
fication adduced.

Secondly, it is also said that we can-
not cut our defence expenditure. 1
generally accept the argument, but while
accepting the argument, I would like to
say that in a budget of Rs. 4,000 crores,
is it not possible to introduce some kind
of saving of one or two per cent? If a
saving of one or two per cent can be
cffected, certainly we can cover a cer-
tain amount of the gap. I know the
Finance Minister is trying his level best
to plug the loopholes. His name is not
very popular with most of the depart-
ments at the moment for this very
reason. But we have got so much used
to wasteful expenditure. Take for ins-
tance, the vehicles attached to every de-
partment. I am more than sure they
arc misused, not always used for Gow-
ernment purposes. That is ome area
where we can certainly bring about
economy. Like that there are several
othre areas. If the Finance Minister
gives full attention to it, this can be
done. I am only sorry that efforts to
cut wasteful expenditure has not been
highlighted in the budget.

These are the few remarks that I want
to make on the budget proper, but I
would like to take this opportunity to
draw the attention of the House and all
leaders of the people to more basic and
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fundamental issues that are before wus.
Twenty years have passed since we
gained independence. In these twenty
years we have made superhuman efforts
to build up our economy. Therefore
this is a proper time for an assessment
and review of our grains and losses. I
know that in these 20 years there has
been considerable development. I do
not want to go into the figures, every-
body knows it, but at this moment of
time our position is rather difficult. Our
picture is one of marked deterioration
not only in one aspect of life, but in
various aspects of life to which I wish
to draw your attention. The situation
is such that it is causing concern to all
people, not only those who are responsi-
ble for the Government, but also those
in the opposition, and all right-thinking
people who are concerned about the
country. Therefore, it is time that we
put our heads together and see in what
way we can drag the country out of the
morass in which it is landed.

Economically, where are we ? Our
economy is suffering from acute reces-
sion. [ will only quote a few figures
from the Economic Survey. The Eco-
nomic Survey says that all the industries
are not suffering from recession, though
the situation varies from industry to in-
dustry, but what is the over-all posi-
tion 7 The over-all position is that the
rate of growth has been coming down
systematically. In 1960 it was 8%, in
1965 it came down to 5 6%, in 1966
10 2.6% and in 1967 to 1.4%. Itis a
matter of great concern that our rate of
growth, instead of being accelerated, is
dwindling day by day.

I am more concerned about the symp-
toms that we see in our economic situa-
tion today. We devalued a few years
back. What was the economic position,
what was the situation then which made
us take this drastic step ? There were
high prices, there was deficit and we had
to subsidise our imports. I am afraid
the very same conditions are obtaining
now. Therefore, I would like to know
if a second devaluation is round the
corner 7 If a second devaluation is not
round the corner, what steps are we
taking ? I do not want to go into that
devaluation, whether it was right or
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wrong, but we did not take the neces-
sary follow-up steps, we slnlly-shalhed
we hesitated, we fumbled, and as a re-
sult, we did not take advanmge of de-
valuation. Neither did our imports go
down, nor did our exports increase. So,
as a result, we did not gain anything.
Now, I would like to compare our
steps after devaluation with those of
England. England is one of the deve-
loped countries, one of the foremost
countries in the world. It devalued, and
what steps did they take in the wake of
devaluation ? They cancelled important
defence orders, they have withdrawn
their army from various parts of the
world, they have even gone to the
length of suspending many of the heslth
schemes initiated by the Labour Gov-
ernment itself. The Labour Govern-
ment stands to lose by these measures,
but they realised that the economic posi-
tion was such that they had to take dras-
tic steps, and they were not afraid of
taking them. We did not do so.

We are suffering from chronic infila-
tion. The inflation that is obtaining in
the country is cost push, not demand
push inflation. Cost is spirilling and is
always going beyond the reach of the
people. The remedy that lies with us
is to check this cost inflation. The cost
inflation must be arrested. This cannot
be arrested by merely controlling money
economy. So, what is to be done ?
That is the trouble, disease and malady
with our industries ? They are suffer-
ing from high cost of production, un-
satisfied demand and sluggish exports.
So, the greatest need of the hour is to
examine the cost structure of the entire
industrial economy, curb and control all
purposeless and avoidable expeaditure.
All the other remedies that we may
think of will only be palliatives and will
not cure the discase. Our economy
should be production-oriented. I can-
not go into great details but I shall draw
your attention to a few salient points.
We have huge public sector factories
and they have surplus capacity. At the
moment our steel mills are working at
fifty per cent of their capacity. Yot we
are putting up another steel factory at a
huge cost; all the other three factories
do not cost as much as the estimated
cost of this steel factory. To the extent



2951 B.G.-Gen. Dis,

[Shrimati Sucheta Kripalani]
there is unutilised capacity of our capi-
tal is locked up. We are not getting any
return on that capital. Similarly, there
is the Bhopal Heavy Electricals, We are
not getting returns from it for years to-
gether. What is the impact of that on
the cost structure ? Units with heavy
idle capacity mean high depreciation
element in the cost.  Cost can never
come down unless our factories work to
:l;i“ru full cap?t:ity. Therefore, we
not go for huge and gigantic
schemes; we should go in for more
modest schemes yielding quick returns.

‘The other difficulty in our industry is
low productivity of the labour. We
have followed a liberal policy towards
labour, 1 want the labour to get its
dve. But we must recognise that in a
planned cconomy there are certain im-
plications; it presupposes regimentation
and control, both in production and dis-
tribution, We cannot allow this kind
of low productivity to continue. There
is dissatisfaction among labour—strike,
discontent and trouble all the time. I
am all for giving incentives to labour
but we must find out ways by which
labour can give full work so that our
production can go up. Of late, the cost
of transport and fuel had also increased
steadily and all that has fallen on the
cost of production. The credit policy
was also wrong. We were Irying to
squeeze credit for industry but at the
same time we were unable to control the
black money that was in circulation, We
did not, therefore, get much benefit out
of our credit squeeze policy.

1 have to race against time. I now
come to a very important matter—
foreign aid. What is its significance ?
Tied foreign aid does not mean aid, We
can as well change its nomenclature and
call it foreign purchases; that is to say,
we purchase foreign goods. We have
no freedom to buy goods in cheap mar-
kets; we cannot purchase goods from
any market we like. As a Tesult we
have to pay heavy cost which also falls
on the cost of the product. We are pay-
ing a very heavily cost for foreign techni-
cal know-how. Secondly, we also ac-
quire foreign know-how when we need
not so, because in many cases we could
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with some search have found people in
India who bad. this know-how. Of
course we have progressed by these
means but perhaps we bhave paid much
more than we should have ordinarily
paid and the burden has fallen on the
cost,

Today we do not know how to meet
our debt obligations. In a recent book
published by Shri Manubhai Shah, he
gives the quantum of debt which we
have to pay :

“An important factor responsible
for pressure on the balance of
payments of the developing
countries has been the hcavy
debt servicing obligations in-
curred on account of the terms
on which foreign assistance is
being given to these countries.
For example, during the five
years of India’s Third Five
Year Plan, interest payments
and capital repayments which
India has to make on account
of external debts have been
estimated at Rs. 573 crores.
(During the Fourth Five Year
Plan of India, these debt obli-
gations are expected to rise to
Rs, 1,450 crores.) 1t is esti-
mated that after devaluation of
the rupee, the total credits
outstanding up to March 31,
1967, in terms of rupee will
be Rs. 71 billion and will need
to be repaid in a period of 20
Years-"

How are we to develop ? The UNC-
TAD Secretariat has brought out a
document on debt servicing and they
say that by 1975 the condition will be
such that whatever foreign aid we get,
the entire amount will have to be re-
paid by way of debt servicing. I shall
quote only one line from that paper :

“Assuming a continuation of lend-
ing on present average terms it
bas been estimated that if the
volume of gross lending to
developing countries  were
maeintained constant at its cur-
rent level, net lending would
fall nearly to zero by 1975
and turn negative thereafter™
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What are we to do ? We can repay
debts in goods and that will give a fillip
to our industry and glso help us mect
our debt servicing obligations as we re-
ceived debt in goods it is but fair that
we pay back in goods.

1 am glad that at last we have recog-
nised the importance of agricultural
production. I should also like to warn
that every year will not be a good year.
This year we expect a 20 per cent in-
crease in production. That is really the
resaon for looking forward to better
times. In India every other year had
been a bad year. If the next year is a
bad year, what is the outlook ? There-
fore, we should concentrate our energies
on agricultural production. I wish we
had realised this fifteen years age so that
by this time we were free of this trouble
of food problem.

The national income has increased but
the per capita income has increased
marginally, hardly, any. Our policy, our
objective about distribution of wealth
has not been fulfilled. There is concen-
tration of wealth. We are having a
separate debate on that. I do not
therefore wish to touch upon
it now. In the field of education, indis-
cipline and chaotic conditions prevail.
Why ? Because these boys who are gei-
ting education today do not know what
their future is. Without any healthy
outlook for the future, there 1s discon-
tent among them and that finds expres-
sion on all kinds of indesirable activities.
It leads to lawlessness. The law and
order situation has certainly deteriorated.
Our weakness is taken advantage of
by our peighbours. Small incidents are
taking place. Cylon is coming in,
Burma is sometimes thieatening and
Pakistan is sometimes threatening. It is
because the Centre is weak. When there
is a weak centre they can afford to come
.and grab areas that lie near them.
Worst of all, the political situation is
bad. We were perhaps the only country
in this part of the world where we have
been maintaining democratic traditions
and we felt that our democracy had a
certain amount of vitality. But after
the last general elections. we see demo-
cracy tottering. The politicians are
showing such cynical disregard for all
«democratic principles and parliamentary
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conventions that one does mot know
where this will all lead t0. These things
are done by those who are respomsible
for maintaining parliamentary demo-
cracy. The custodian of Parliamentary
democracy are subverting the parlia-
mentary institution. I refer the latest
incidents in Bengal and Punjab.

After twenty years of independence,
in spite of certain progress, these are
the various difficulties in which we find
ourselves. I expected that our budget
will not be merely an exercise ir finance
and money but that our Finance Minis-
ter would give new direclion to our poli-
cies. We are passing through a severe
crisis and I thought that the President’s
speech and the Financc Minister's bud-
get speech would give purposeful direc-
tion to the country. There are forces
of disintegration and disruption and law-
lessness and economic recession and un-
employment. The entire situation looks
bad and complicated. In this situation,
we need leadership to give direction and
implement policies with a firm hand. Un-
pleasant decisions do not matter in the
present situation. In this situation of
crisis, unpleasant decisions have to be
accepted and we must all honestly im-
plement them. I do no find this in the
Budget. The budget i1s good enough but
the situation is exceedingly difficult and
much more complex and at such a timc
a small gesture was not ndequae; we
expected a real policy direction.

This morning, Sir, a note of waming
has come. I read in the newspapers a
report by Mr. Gunonar Myrdal. He is
not only a noted world cconomist but
also a great friend of Ingia. What he
has said in this report 1s that he feels
that Indian economy as well as Asian
economy has come into a position of
stagnation, and stagnation of a more
permanent nature. He then goes imio
the details of it. I would urge upon the
lcadership today to motc carefully what
he says and to take time to think of giv-
ing a new direction to take the coumtry
out of the sorry state of affairs so that
we can get out of it and rul.lymarch
towards progress and prosperity.

st wiviex W1 (@A) o FATSEA
wevea, for afcfeafs & a2 T gt
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R @1 T g AR e & ar &
e aT & WiF * ey v e @
¢, ¥ s ¢ gw 9w afcfafr o<
arr faae #3) faw Wl 7 fred
™ a9 W 7@ §¢ o gare =
fa% fear a1, @@ @@ ot s frw
fear 1 o fow gw % & ago & ===
Tl & sy g ¥ e e dw
A AT ¥ T | T T gt w7
A AR gl A [Egfa w1 )
qg IfgT F@ F1 Tuew foar omay &
fe T¥ F X s sper a7y w1 -
faat g ol 9% IET sawE & euw
T

T FFF-WRT FHATGT 9T qie
FCA KT TEL T8AT §, 7 GCRC AT
a1 ¥ qzr-afe . arar 2 far amar @
a1 W@ FOg9f af #1 agfega 3|
T A& gV, AT G FT T5, TAq0AT
AT R F A\ T g fF aaT &1 3w
AN 97 faa #6 F Tw®@ g
IAH TV AT T 1 wag feee
arEw v &, dfwa 7 5 w5 A
g fr oo fam w41 90 @i f= #ar
ag a9 IT W\ At 7 § ey w1
TEATH VAT &—FATH F¥ A17 A TGA ZT
# &, Afwq w7 Sy #1 g7 oA
o e R, T ¥ go wav @ fF fa
Tag ¥ fmrdr dar g

gt agt ag feafa & fr gfs wmma
T FAr §, AT T FARY §, T
F7eT &, TAfeT i a7 <@ §, Hek
& W@ &, T AT AT T7EE TR
¥ EF AHT F &1, ol S, may anw
F 0 T AT A F AT AR o R
& & srmTwravelY vt o 7Y @ gEh
F AT 7 w @y fE
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A J1 & oirard) sder 1 feafa
78 @ & f5 amm s g, @R
T w9 g, a1 qrOe Fww g o &,
St T agi 91 g €, 99 qg AT
g &1 T 9T AHE SART g1 WY
Z—THT FT T & W wgrare fw
AT FATET g1 AT, WRA ary &7
g FrEE T g @ §, 9w a9
& ® &, afFw 97 avm & oW @
AT @ E, IEF I[N G qA § | TR
qMq g IE FES AE A FAW
=T, aF FIAT FT FHT AT AT ST F-
ufsr 7 afz & aw & &g 7€

foew o= fag gat Y e ar fs aw
fedt w1 e war 98 ) W A
ot 97 9z QU wEgmi W91 AE OF
w%, a1 g sra-fasa 1 ¢ &
Frg FH=IEY T S T, T
IAF AT I 9% fw g &1
¥ gt g fr aw and fv a2 Qrw
g T 3aar awg W ) faw wa
uz=y forg, AT A ¥ FT QX A,
afFT wrew ¥ sdga w7 IEE
AT AT TAT Y TAY IIWT LAH gV
g mwar tiE® Tm owmw R ?
farmme 2w, foosr aw w@r 9O
a7y 7E 9y d, foud sEwer §
2, Y raTar § gt TR FvAw g
€ | FWT A SEt §, T ey
YA & FeqET F THIEGT F1AN gY
mar § eFy afar = a1 §6 g
¥ CFMETT FIOH FT & I AT
FITATT I9 AW F AT TG QA
s I g s N W TR
feanferar a7 2% & g awt & s



2957 B.G.-Gen. Dis.
s CF fram ¥ @@ sW@ |
IaH FIE FREMIT T 18 W 7
TATHT TATET 1T § AT I NS FY
9 FL 1 qg TarErd w1 fg 3%
NTAL AT 1 TEARAFANINY A
FAAT FTFIT @A §, T FTCGATA KT
oA g AAE | T AT A o feewar
& & fF 27 37w § s e
g Sf & ag gemRErT g T
g aet s g o fae gfr fergeams
Med & mfas § gafag awF £
wife & arg a1 gt 1 {5 ag 7ar /%
FT FTCEMET S | 9 IG7 & Tg FrorT
9Et g% &1 46 W 95 gT 1 7
AT § Fi7 faw wwdt 0 e
I AT FY aTHG G, AL TET
gt #1 W arw g & fFag I
fe g8 =A™ F1 g7 T F [ifS
gg farm srgm g e s em gl asy
St oY FrT F9 FIT AL F1 34T T39G7
ot ot sfewr forw &Y w1¢ 777 97
P FT A g2 AT gX O
IR A AF AT ¢ | AV AW AT
FFATTHAE QT 1 a8 44
FTCRTE F1 97 g) 3| qOAW 4 H
Ty area 78 ¢ fF frog 7 s wrd
g7 FT@EET @9 | gEfaT oF T4
g¥< qar gy v & fr ag gifew g
71, TR a7 T gl A AR F gRear
Z f ag T9 @2 ¥ WA gEe oY
g, T Ag /7 TS ITH OF F9ar WY
g A ag IEF e wORY €1 e
ferra 4@ & fF &@ g 1 firdig Mg
SIET 8T F AT AT § G\ {6 FATREIA
# awfay 7 ag o § 7 e agh
g5 @@l 7 & feanfemr @ AT
FICETT AIFT AW AT 3T
TRt Fet & o g awi S A
79 &9 9T | AT L | A ag R
# fa a@ aF I &G F FHG T AR
& it gafag &7 & 7@t dav S
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gg & 9 farer @Y @ A A 7
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TTAT S AT @7 & Fifw ¥ dav ey
FT T & gL g agra faw i @
1w wrE o g fee s
@ o dfiw A gl ww
2 W F ol s @
TeREfesiizam 1aam R
a%, ¥feT Ia% A% A TG G W)
16 A ot R & T Afe % A
Fowofal §, e F wE ¥
gamET Fgt Tt T

15 Hrs.

TR TgT FE AU firer F wwrwrs.
T T BT AT, HE A WG AT FAT
YR FT FTCATAT AT | FITAT A7 €T
dare 8, Tafwn &1 g g fag
TR %! fs @@ ® 99 WA &, T
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¥ & afe st S Foqee w@E
T #1 § g TR S wE  fage
F I 999 Fg 5 7@ AAmw w74
T Few fRw ¥ Fmr 2 wOW
w1 faream g o 7 andft g A
fr e ot g 4F F) | AW
faw & aman & afew fadel) 7z =
¥ fau o, sfs sfir 71 g 2
wafaT F1rer w71 @ gam FreaTT A
| AEY & EE

# w2 fa 7 98 919 5T w1 ¢
f& 3 7 gl @ OF sl § fw
T T AT, TEE AT 20 T, 25
AT AT AT 2T ATE TAGT AT S FTAH
AT AR TN F IEW FAE 0
g, 9 T wFq g frog 7 faw w2
Jami ¥ A wamma £ fF aw =
F FO FT T T | 77 AR T
I TF G AT AT & AN FH T9 A
qT IANT @1 A3 AT 7 qF AL
#1X fente w71 77 otz F71 snfa=
FAA A & 7, S A & I gmfaw
o darame %1 ag w7 F 2 § 1 W0
T w1 wigw o9& a1 ag < 1 77
F A § A FH F F QA T 9T A
&1 9 & 971 FF qg HATH T g0
I 1 FE TmE HrEgEE )
FHIX TW d HAFIMaear FI FF A
Fwa § 3w F siravimr Y a3
T T A qq A AW goaw o AL
t fF gav a2 s @ fau afew
T IR FHC I ¢ 39 A FY
JE@ Ag M wEE  FwC o€
& wfag gl fF 55 73% 5 3w § WA
Fe@ a4 g, afer @i fe Sl &
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Fe 68 I TR R A A
B9 AR A 2 A 90§ 1 W e
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T F7 fhw qF ) 9w fr @
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W A T S > A
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o A @A | e AT s faw
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IR qFT 9T Fear fFT g E 1 AT FA
& oarg 7 faw #av T w7y a7 fF g
41 T BT 30 F T T a0t 5
AFT T AT ZAT 1 FA I
NFTEANFAFTTF W 35
|Y FT TOAT & HX AT I AT 4
TR FAT &1 T ¢ ag ofews &
T S A sy fEw ogw & A
% Tt § e o aifs 3w
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FUT €747 I7% A 7 v 747 ¢ fow
T4 ¥ o wwa o ag w@T aw e
T, fore oo g g T ) o faw
Tl 9aT AT THA FI & T ATARAT
# ¥ g 9z 1 wra fra, fm W oW
firar, a1 1 Wre fr, g oA s
% fs Wz & gardare wrfers o, @ g2
AR { AT §, IO FT HA F @
g1 9z & OF 8RR Il FEww
# o o gl aft T ol 7 #
T &, TF N § TR F E
& E & | T AN, TEg I e
et fore gu T @A &, d w faram
¢, &% arr § A% e § T @
F A 60 T F WA 9 F47 ¥ fog
ATGT 97 A 15-20-25 AT 30 TR A
Iq® Y IITT ATH @7 AWA E |
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A% T9T1 TH A1 feE 7 g awr
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FHET AT T FT JaT FT g @
st fawr He @ w @ &
T3 2 419 a1 @ &1 anft At
H FHY 71 FT07 7% & fF orgt aF s
F7 Fare & framt & e g ax T
w1 a9 & Tafao st 9g T e
Z fF % W 9% IR Z9 7 A7 A |
afer 9= 3% F TRl F qg ToqT
se s ar ag fifea & 5 e
31 7EM F IR 9g T fRe awET
v frama ¥ gra & fawer st 4 Et
¥ oft a7 79 st & wfaw §, foer
T 979 FT . 9% A4 79 H gaat
@ FT AT R fFem @ W
qFH | 97 B AMA A & faw, et
7 ¥ fom, woer @d=d & fov, fomr
T F g ag e AT AT 1 q®
FRTT FT T A1 ¢ | g Flaw qwdr
a9y gfam wgf &1 @ F
Tg AT Y AT oY fF gae fawr wat
0 FATT w1 g0 | frew e awe
¥ aF IEA g A7 % T a7 agdt
&1 7 ¢ witfa g wgfem ave aw
F Q@ | AT AFAT T gATR TR
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2 f& ag e aff oFT) A w®
W g AT § AR wray fawr welt #71
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#1 A gm O € fe ag o €
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TE I FEAMCE@T FT AgEWE oy 3
T AIRET §, qE A9ET & Wl 9% I
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I HA ATE §O Tt et F9
f§ a8 <x@T g FET AT AT
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H e @i R W ag ¥ 99 &
W # frey wE &% 1 9w FAET w3
& | Tafod 9 aF T 99 T SgW T
S, AT TH A B A4 &) awd |
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@ & e o5 @ aeeg—ia &
SRETET F Goft 2T, e A, S T
afed 1, g7 Wgy Tl #1 ag@T
FT &, 341 9gf ¥ frwe & @ a@
¥ 0T A st #Y femame, seerd
F W T FY, 9B d9 WY, AR
2 % Y JIMETC FTAT e & AfFA
T # WY 20 AT 1 AT | TED AE
s foam d@s @91 T@m A
4T | W 7 wify $3nft ot wwag ¥
-WTRT TG FT AT AT 7 qarer
ot & TE 1 & [ W rdiard
TUTRET T F@Te AE fRar s o
AT 9 g9 & & Fo-FToE™ = @R
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AT @ &, I« T T G qY I
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R aF FIAGT FT AHAT g, A
T § o g HgTE W ATy % wow
F@ §. aY gaw S9aw 2 § e gt
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81 FLT T FT F &I I A F
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9eET AT Y, AEWE WA Y 7AW T FY
St AT § TFT & S ot A oA,
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#1€ T® FoW A1 gW WA AT ¥
g fo aqHT AN ¥ T Fv e
aYC w00t w1 gavet | faedlt & fimet
F A9 TR ag e wE o w3 o
&1 firers, wogd w1 aey Al dem
Tl #1 AT S, AT FU AR FOL-
gfqdl #1 40 7 gz 2, T T TEr
21

awafa wgew : IO T AW
21 4T, AT AT A3 AT |

=it wni W awmfa wgRE, §
AWM FT AT A QI § AR I F
AR A @ E | I FE FE
FTATT Y, A TH IR JEAT |

wwrefa wiaw : 9% T F 55
foae &, fowd 23 faee amoa & fag
g2, ok € fmd w0
AT AT § BEET F HF, 7 s g
& e STEy § A 55 fame WY W
A g
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Fwrrat @, afew Sad arasa Wt dgms
TN, Fh7 FOF 12 FED w@H—
TR AT E | 99 TF § 35 A GF
A FY 39 T F A7 Y fgwrw A
F §, 79 TF AW O W ¥T, ¢ IR
AT T F AHT @AY, T aF qgAr F7
TNFT T (09 qoWa 7Y &1 G |
UHT g @ afue WK e daw WRfY
HETE WY FT W F Y A9 G
M F A g g o oEER A
T 99C F WIOT TW I & AgAT T
THImFmEF @ @&
FX AT TG F, T AT FEA FIUS-
qfeai #1 % faar &, g AT a1 a9 7
T B ARE KX AR T @0
wEfae # e wxar § fF s sy
et fasra Ted & o 39T S e
TARETA & W T 9T a1 ®¢, 74
FTET FATT F (AT STeATiEd H¢ | 7T
genfatar, aefiat & a#m | aa
qET gAT €, IARY Ieqew WA FEC
o€t g% & q¢ ATHA TR &1 ATE
afew & dtewwar § 39 W A -
AT FT AW Faq oW & fau faar
T &, aE ¥ W AR F TR
T AT AT T | I A T
¥ 2w &Y ger a1 g ¥ fawd &7
afew ®wu foar &) o 9w oF
56 WTE *T AR F TW E I, TE

et T 21w & A o F
5-7 TwE & FmE wC & T g
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FEMET H OFET AT § ) T smAdy
TR PR T W F aror IENY aga Ay
T § | AfFT AT A R @
qO% I THIT & A & 1 ofvwdy
areawady favgr & 78 9T oF < wv
afFIffFEm e mmagw
TET AT ATV @ & AT I Jeamy
FET AT AT TG T AT AT-THGT
fae® 21 s, R ¥ s faemw
9z &1 97 9T e faers
FEL W] BT HCHI T a1 T g I
TG §1 J9207 Fed & forg oaarat
FT TEAATT ST AT 5 ATO®T T
FTA R EN

# 3T UF I9 AT AR A AW
e ey § f5 fage 7 92 el
ITATET AET F T &A@ R T
FAR A gTET o 7 I IIX 20
aai § g e 629 4 Z7a8 TEATT
afem dfag a0 3 % T4 7 9081
ZgIAT AT | FAH FERE A
after &=w g 9l § 18443 TAOQ
wafs dfaz s T A T AEAT A
At 55543 dfter Jzw smETO ) AfER
| TTETLT F1oamq far SR ¥ o
Zar W) S9e Wy # ) refaw
ST F9Z 4w faqy T & T T
&% faar smar fed | e fawr W
3t oY ferme faammd st oy arfow
FF M A fag § o wraamy &
frr & for, gfe & faerer & fou,
IR @i AR feard A ey FO
& fam e ol & for oefter @t
T W@, A WA Y IW AN K FFAT I
sz Y g oA fae g4y off ¥ WY
g T g f aft 3 w2 | aww
& F ar dgae @M
SHRI N. K. P. SALVE (Betul) : Mr.

Chairman, all those who had carefully
studied the budget presented last year
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had expressed considerable apprehen-
sion over the fact that the Budget was
likely, ultimately, to result in deficit
financing, unless the Finance Minister
resorted to a massive increase in direct
and indirect taxes. It did result in defi-
cit. And realising the somewhat irra-
tional animus we had seen on the part
of the Finance Minister so far as deficit
financing was concerned, one was also
apprehensive that it was likely that
rather than supplement the resources
with deficit financing, the finance Minis-
ter would increase direct and indirect
taxes which have already bad caused
considerable burden and hardship to ihe

taxpayers.

But when he presented this
budget on his 18th birthday, on the 29th
February, his seventy-second year, there
was a pleasant surprise. It was a very
happy feature to know that the Finance
Minister was not so rigid and inflexible
as he is reputed to be, and one found
that he was amenable to reason in his
views on policy matters because that
was necessary in the larger interests of
the country. He accepted a change in
his approach, that is the essence of
open-mindedness. He has adopted a
new policy, and that is one reason why
I consider that the budget proposals this
vear are less unrealistic, less exuberent,
more businesslike, and more functional.
It was inevitable that deficit finance
would raise a controversy, and unless
the controversy had been raised, possibly
the debate in the House might have re-
ceded into a tame affair, That is at
least one contribution that deficit financ-
ing has done. It has made the budget
discussion a little more lively,

But then, deficit financing is a matter
which has been studied by financial ex-
perts especially with reference to econo-
mies of developing countries, and it has
been found by them that deficit financing
is to the economy of a developing coun-
try what salt is to a human being. It
is imperative and essential to a degree,
but it is likely to be disastrous and poiso-
nous beyond a certain point. It is an
accepted budgetary expedient, of im-
mense benefit if it is applied conscien-
tiously skilfully and within limits. It is
a very advantageous budgetiry expedi-
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ent which can be used to supplement
the resources inter alia for purposes of
our developmental plans. That is one
reason why though the last budget was
ostensibly very well balanced and in this
year's budget there is a deficit, you will
find that the reaction in the investment
markets in Madras, Delhi, Bombay and
Calcutta is very much favourable, There-
fore, let us not be obsessed merely by
the fact that there is deficit financing in
this budget. An objective and a realis-
tic assessment and evaluation may be
made of the impact of this deficit financ.
ing on our economy. If it is confined to
a quantum of Rs, 290 crores, as envi-
saged in the budget proposals, I have
no doubt in my mind that notwithstand-
ing this deficit financing, the budget has
brought about a silver lining to our en-
tire economy, and even this much-
maligned institution of deficit financing
has proved to be of help to us,

The two preceding years were per-
haps the most critical in the post-inde-
pendence period so far as our troubled
economy is concerned. Between the
forceful inflationary pressures on the
one side and the nearly unbreakable res-
trictive and constrictive pressures of re-
cession, the economy of the country was
being crushed, and strained to a point
where a crash looked inevitable, unless
the position was retrieved. The position
was that expenditure on plan alone
could revive the economy, and there-
fore it has to be decided whether re-
sources were to be supplemented by addi-
tional taxation or reasonable deficit
financing. I must congratulate the
Finance Minister that he has taken re-
course to the Iatter expedient. The need
of the hour was to desperately retrieve
the economy of the country by retriev-
ing the investment market from the
abyss of depression and despondency.

MR. CHAIRMAN : He may only
occasionally refer to his notes.

SHRIN. K. P. SALVE : I am only

referring to my mnotes on certain matters;
where 1 want to be very precise in what
I say, I read a line or two. After all,
a member should be forgiven for being
precise sometimes at least. I am grate-
ful to you nonetheless. I have to speak
a whole lot in a limited time.
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MR. CHAIRMAN :
occasionol.

SHRI N. K. P. SALVE ; The need of
the hour is desperately to retrieve the
economy of the nation by retrieving the
investment market from the abyss of de-
pression, and despondency and retrieving
the pace of industrial progress, retrieving
the pace of our plans and retrieving the
lest confidence and determination of
businessmen, industrialist the farmer and
last but not the least the common man.
The budget proposals seek to achieve all
this, deficit financing notwithstunding
and the budget is therefore a budget
which is retrieval oriented budget. So
much in favour of deficit financing. But
a word of caution is certainly necessary
about deficit financing. In fact I must
concede as the hon. Member Shri
Kanwar Lal Gupta said that deficit
financing does have some of the charac-
teristics and attributes of additional tax-
ation. I go a step further and say that
it is in the nature of invisible taxation
because Government draws from the
stocks certain goods and services and
pays for them by printing notes. Natur-
ally, it is going to have some inflationary
effect and bring about depreciation in
the purchasing power of the rupee.
Consequently, there is an abridgment in
the personal resources of the people and
they are not able to command such
goods and services as they would other-
wise have done. But the question is :
in which mode, and manner should the
plan be financed ? Could it be financed
with the help of deficit financing, that is,
invisible taxation or with the help of
additional visible taxation ? It has been
a right decision of the Finance Minister
to prefer invisible taxation, because the
deficit is not going to have an adverse
effect on the retrieval process of our
economy as there are signs of revival of
the pace of industrial growth with happy
increase of last year’s kharif and this
year's rabi crops, the redeeming trend
of prices declining after October, 1967,
the indications are that the burden of
invisible taxation, if confined to a maxi-
mum of Rs. 290 crores may not strain
the citizens any further, and yet give a
great fillip to the economy. One very
good reason why deficit will not strain,
if it is of the order of Rs. 290 crores:
only, is that it is less than that of the

It should be
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last year with a positively improved
prospects of industrial and agricultural
production; with its consequent margin
to absorb the additional burden, the
prices are more than likely to be left
unaffected by the deficit of Rs. 290
crores.

There are some other aspects I should
now like to consider in my speech.
About public sector undertakings, time
and again in this House, considerable
concern had been voiced about their
working and all sorts of allegations had
been made, The Finance Minister has
come in for fairly scathing indictment
for providing Rs. 110 crores for Bokaro
in a year when there is so much deficit
financing. I have no doubt in my mind
that this type of criticism is absolutely
inevitable because some of the critics of
the public sector undertakings are not
so much critics of the undertakings as
they are of the very concept of the pub-
lic sector. It must be clearly under-
stood that the Congress Party’s econo-
mic policies and programmes would
make a mockery of its avowed profes-
sion of establishing a socialist pattern
of society if it did not in a mixed eco-
nomy conlemplate building a mighty
and powerful public sector to be a tower
of country’s economic strength. So,
Bokaro is a challenge to our determina-
tion, tenacity and perseverance and we
must go ahead with it and bring about
a sucecssful completion of this project.
The entire Rs. 110 crores provided in
the budget is not coming out of the defi-
cit finance. If the hon. Membe-s who
had been criticising the Finance Minister
for this had cared to look into the ex-
planatory memorandum of the budget,
they would find that Rs. 41.31 crores
will come from the USSR and we will
have to put in only Rs. 66.69 crores.
But, it is absolutely necessary for me to
point out that Bokaro must not be
allowed to become a bottomless pit. It
is said that the per unit cost of the whole
project of Bokaro is going to be nearly
two or three times that of Japan, Italy
and France. The unit cost is the cost
of a project which is ascertained by
dividing the total cost of the project by
its capacity. 1 have collected  some
figures which reveal that there is a very
startling disparity between the cost which
is -going to be on our head for Bokaro
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and the unit cost of such a plant else-
where in the world,

My figures are here and I would beg
the Finance Minister to bear with me,
If these are correct, ] am sure
he will take note of these and do what-
ever is possible to bring about a reduc-
tion in the cost of Bokaro. In Fuku-
yama, in Japan, which was completed in
1966, the unit cost is Rs. 992. In the
Spencer Works in the United Kingdom,
which was completed in 1962, the unit
cost was Rs, 1,170. In Toranto in
Italy, which was completed in 1964, the
unit cost was Rs. 861. In Dunkirk,
France, which was completed in 1963,
the unit cost was Rs. 960. As against
these figures, I would draw your atten-
tion and through you the attention of
the House and of the Government that
the Soviet estimate for Bokaro is Rs.
2,860 per unit cost. There is a very
great disparity. The unit cost is arrived
at by dividing the total cost of the pro-
ject by its capacity. So, as against Rs.
992, 1,170, 861 and 960 in Japan, United
Kingdom, Italy and France respectivély,
the Soviet estimate for Bokaro is going
to be Rs. 2,860. I have no doubt in
my mind that the Soviet Union has been
one of our greatest frineds. It is one
of those countries which hos stood by
us in time of need.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
K. C. PANT): What capacity is he
taking into account ? Are they com-
parable capacities ?

SHRI N. K. P, SALVE : The capa-
city as in the Soviet estimate; as men-
tioned in the Russian’s project report.
The capacity is mentioned in the pro-
ject report of the Soviet experts, I am
willing to place these figures before the
hon. Minister and if he cares to go into
the matter he may find more authentic
data. I only request the hon, Minister
that it is mecessary for him to see and
determine what steps should be taken
to bring about a reduction in cost in
Bokaro. We must have Bokaro; it is
an absolutely undoubted proposition.
The whole thing is, how to bring about
economy in its cost. We are collaborat-
ing with Russia in this project they have
been one of cur old friends and we
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value their friendship, notwithstanding
the fact that 1 and many like me may
have our own views and grievances about
their political idealogy, and we may
have our own personal feelings about it.
But they have been our friends; and
surely in Bokaro we are not going to
pay any hush-hush money for their
favours nor are we going to pay them
a penny more than what is warranted
by exigencies of the pure business con-
sideration. So, I am sure the Finance
Minister will kindly look into this as-
pect.

It is true, and it must be understood
that the public sector undertakings, by
their very nature, are such and their
plants and business cannot be run purely
for profit-making purposes like any
other commercial concern. Therefore,
sometimes there is a longer gestation
period because of the nature of the plant
and the public obligation, then there is
the private sector undertakings. It is,
unfair, therefore, to run down the pub-
lic sector undertakings merely because
the return is not as much as it is in the
commercial undertakings in proportion
to the overall capital. But then, it has
to be conceded that all is nét well with
our public sector undertakings, and we
will have to be extremely vigilant,

Take steel for example, We had the
cheapest steel made in the world in the:
forties. But today it is one of the most
cxpensive steel. The only reason for
this is that we have just not cared to
keep pace with developing technology.
One very undoubted misfortune which
pervades our public undertakings is the
menace of inexperienced, untrained.
bureaucrats occupying the highest posts
by craft and manoeuvres in the Minis-
try. Secondly, what is worse is, that
politicians who are rejected by their
electorates, find an asylum in public
sector undertakings. These undertuk-
ings cannot be run as charitable insritu-
tions. The best and experienced tech-
nologists =alone must manage these
plants, The Hindustan Steel Plant at
the moment, it is well known, are in
the doldrums.  Still, today, in the
papers, 1 read that a politician is being
tipped as Chairman of Hindustan Steel.
I only hope that seeing such heavy
stakes, the Finance Minister would not
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allow our Hindustan Steel to be reduced
to a charitable institution., If a new
Chairman is to be selected, I would only
sugegst that a person of long slanding
and experience in this steel technology
and we have such men in our country—
must be appointed.

The next aspect 1 would like to deal
with is with regard to the revision of
postal tariff. A very very scathing indict-
ment is coming on the Finance Minister
for revising the postal rates upwards. I
should like to join all those who are
attacking him, for who would like to take
an unpopular cause. But I sympathise
with him for the simple reason that the
postal services have to be in principle
made self-sufficient, There is the report
of the Tariff Commission on the basis
of which these postal rates have been
revised upwards. There has been all
these years a chronic deficit in this de-
partment, Last year in the postal branch
itself the deficit aggregated to Rs. 16.81
crores and in the telegraph branch it ag-
gregated to Rs. 5.86 crores. Surely, in
principle, everyone must accept that if a
service is to be rendered by the Govern-
ment that service has to be self-sufficient
and only those who avail of the service
must bear the burden of the same,

But 1 would like to draw the attention
of the Finance Minister to one very im-
portant aspect of the matter, I have found
that the standard of efficiency of our
postal department is so low that it can
only match with the low charges that we
pay for postal tariff. In fact, the efficiency
of this department is particularly low
and considerable improvement must be
made. 1 may not have any objection to
the rates being revised—I hope on the
postcard and the inland letter paper there
will not be such an unkind increase,
though there is no doubt that in the over-
all budgeting the postal department
should be selfsufficient, But what is
necessary is that the standard of effici-
ency of the postal department must im-
prove. After all, letters must reach us if
not in 15 or 20 days then at least in one
month, express letters must reach us be-
fore ordinary letters and telegrams must
reach us at least in four day time—even
that would be efficient service. If you
want to wreck vengeance on somebody
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instal a telephone in his house through
the kindness of the Minister here who is
a very kind man. You will be putting
him in unending troubles because at
three o'clock in the morning the tele-
phone will start ringing only to be told
that it is ‘wrong number’, Therefore, if
there is to be increase in the postal tariff,
which is very much necessary and war-
ranted by exigencies of circumstances,
and to adhere to the principle that postal
department has to be self-sufficient, Jet
there be a corresponding increase in
economy together with sincere endea-
vours made to increase the efficiency of
this department.

There are new levies of excise on con-
fectionary chocolates, articlficial leather
cloth, embroidery, steel furniture, parts
of wireless sets and crown corks. Except
parts of wireless sets and crown corks
other items are consumed by affluent
section of the society and since it is used
by them I will not take up their unpopu-
lar cause, Therefore the new levies are
excepting the levy on chocolates, 1 would
like the Finance Minister to consider and
reconsider that this Rs. 2.40 crores is &
revenue which he is going to take out of
the pocket monies of children. They
should be spared, Children of every scc-
tion of our society love chocolates, In
our country the leaders have been very
popular with the children. It would be
unfair to take Rs. 2.40 crores out of the
pocket money of children. I hope there
will be a chocolate-like attitude and the
Finance Minister will give relief to
these youngsters.

There is one aspect regarding the ex-
cise law to which I would like to draw
the attention of the Finance Minister
particularly. Under the excise laws and
rules the executive is entitled to reduce
the rates of excise which we fix here and
in practical working the same virtually
reduces all that we pass by way of rates
to a notional or academic discussion, It
dilutes Parliament’s authority, We may
pass any rate but that rate is never ope-
rative, The executive by its authority
under the rules bring about a completely
different rate, And about such changes
there is no intimation to Parliament, the
paper is never laid on the Table and no
reason is given.



2977 B.G.-Gen. Dis.

MR. CHAIRMAN : While his specch
is very intcresting, the dime is running
short.

SHRI N. K, P. SALVE: I am run-
ning against time, I hope you will give
me another two minutes,

I hope the Finance Minister would be
able to give an assurance that hereafter
whenever there is any revision in the
rates as a result of which the rates passed
by Parliament are changed, the relevant
orders will be laid on the Table of the
House and the reasons given for the
same,

The concessions and assistance con-
templated in the budget proposals to
boost export are very laudable. The ex-
ports have shown a slight increase in the
recent months. But it is very regrettable
that India, which once enjoyed a mono-
poly of manganese export, has almost
been whistled out of world market,

The performance of MMTC, another
public undertaking under the vicious grip
of 3 well-meaning inexperienced ICS
officer, eternally on tour abroad, needs
to be scrutinised and drastic endeavours
made to recover export market of man-
ganese,

The proposed changes in direct taxes
is a mixture of expedient provisions. The
reduction of excess dividend tax, the sur-
tax from 35 per cent to 25 per cent,
weighted allowance of expenses for ex-
port promotion as well as expenses on
improving agricultural productivity, abo-
lition of surcharge have had a salutary
effect on the investment market,

In the end, to sum up, I think it would
be unfair not to recognise that the Fin-
ance Minister under the circumstances
could not have done any better in fact,
he has charted the wisest course, And,
therefore, I would say of him what
Tennyson said of a wise, faithful and a
beautiful young woman :

To doubt her fairness were to want
an eye to see

To doubt ber pureness were 10 want
a heart to feel

‘To doubt her wisdom were to want
a head to think,
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SHRI HUMAYUN KABIR (Basir-
bat) : Mr. Chairman, I recognise that
the Finance Minister this year had an
extremely difficult situation to face, He
had increased taxes last year but very
often these increases instead of giving
him additional revenue had led to a
deterioration in the situation, The econo-
my has been stagnant in the last two
years. There were some signs of a pick-
up from October 1967 and it was neces-
sary for him to adopt measures so that
this buoyancy was kept up and nothing
was done to retard the growth of the
economy. He was, therefore, operating
within very strict limitations and, within
those limitations, I would congratulate
him for facing the problem boldly and
giving us a budget which keeps the eco-
nomy going on. It has kept the patient
alive and promises to keep the patient
alive. But I regret I cannot extend to him
the same congratulations in  devising
remedies which will cure the patient com-
pletely so that medicines may not be
necessary in future. It is a continuing
budget, a budget which will more or less
help us to job along. But this budget
does not contain some of those special
measures which are necessary if the eco-
nomy is to be revived and in the two
major dangers facing India today are to
be overcome.

The budget is an occasion when we
review the entire policy of the Govern-
ment and, in fact, almost every aspect
of administration can be examined and
suggestions made. I shall not, therefore,
go into details about specific proposals
but shall confine myself mainly to certain
general issues. I will make only one ex-
ception, and that is in respect of increase
in the postal rates. A number of speak-
ers have spoken about it, and the speaker
who just now sat down, my hon. friend
Shri Salve, while paying a compliment to
the Finance Minister at the same time
was also all the time pulling his legs a
little and suggesting that many changes
are necessary, not the least of it in the

postal rates,

It is true that the postcard has always
been & loss to the postal department. But
it is ot necessary that every single item
in any depariment must be self-support-
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ing and economic. The postcard is the
poorman’s way of communication
throughout the country and, therefore,
even if there be some loss so far as post-
cards are concerned, I think there is no
justification for the hon. Finance Minis-
ter to raise the rates on postcards. He
may make the Postal Department as a
whole self-supporting by altering the
rates elsewhere but, so far as the post-
cards are concerned—perhaps, so far as
inland letters also are concerned—there
should be re-examination.

But I have also a shrewd suspicion
that the Finance Minister will again exhi-
bit the same dry and wry humour which
marked a good deal of his speech this
time. He revealed one new aspects of his
personality during the last Budget speech
and made the House laugh more often
than perhaps he has done in the past and,
perhaps, when he gives his reply to the
debate, he will again give up an occa-
sion of pleasure in reducing the sur-
charges which he has indicated on the
post-card and the inland letter maintain-
ing them at their original prices. This is
a recommendation which, I think, he will
receive from every side of the House and
like a true democrat, I hope, he will yield
to the wishes of the House in this matter,

Now, as I said, I wish to confine my-
self to certain major issues and the gene-
ral approach rather than to specific ques-
tions. I think, the two major dangers
which face the country today are, firstly,
the political unsettlement which we find
in different aspects of national life and
secondly, the economic stagnation which
has been dogging us almost incessantly
from 1962-63. If we look at the three
Plans we find that there was a definite
and steady increase in both total national
productivity and per capita income upto
the year 1961-62. But from the year
1962-63, not only has there been no
marked increase in national productivity
nor in the per capita income but actually
if you compare the figures of per capita
income in 1961-62 with per capita in-
come in 1965-66, you will find there
was some loss. I think, in one of the
economic surveys, it was indicated that
during the Third Plan, there was a loss
of something like Rs. 400 crores in the
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sector of organised industry and a loss of
something like 700 crores in the sec-
tor of agriculture,

Now, I take the question of political
unsettlement first. There is a general
growth of lawlessness and disorder
throughout the country and, under one
name or another, there are attacks on
the life of the nation itself. There have
been riots and disturbances in the past
also. But never before has therc been this
kind of systematic and organised attack
on the life of the nation in the name
sometimes of religion, sometimes of lan-
guage and sometimes of territory. All
these portend ill for thef uture of the
country unless they are controlled in
time. I would sugegst that a good deal
of this unrest in different forms is ulti-
mately a question of the maintenance of
law and order, the question of guarantee-
ing security of life and property to every
single citizen. I am convinced that wher-
ever a Government is determined this
kind of riots and disturbances, even if
they occur sporadically, cannot continue
for long. Before there is any riot on a
large-scale, there is a period of simmering
and if, during the period of simmering
adequate steps are taken by the local
administration, they can control the situa-
tion. Even if therc is an outburst, if im-
mediately strong action is taken, we find
control of the situation and there is no
repetition of that kind of incidents.

I would give only two examples from
within our own knowledge of recant his-
tory. The hon. Finance Minister himself,
when he was the Home Minister cof
Bombay, took certain measures which
had the effect of effectively putling down
communal rioting for a number of years.
Similarly, T know that the late Mr. Sri
Krishna Sinha who was the Chief Minis-
ter of Bihar was so shocked and grieved
by the riots of 1947 in that State that
he made a vow that during his 1egime,
there shall be no repetition of such riots.
I have heard from very high officials of
the Bihar Government, some of whom
are occupying very high positions in the
Government of India today, that Mr. Sri
Krishma Sinha told all the District
officers concerned that he did not want
any excuse, he did not want any apology,
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he did not want any explanation,—all
that he wanted was to be assured that
there will be no riot of that type.
During the period he was alive, hardly
a single riot disfigured the life of Bihar.
What was done in Bombay during
the time of my hon. friend, the
Finance Minister, what was done in
Bihar during the time of the iate Mr, Sri
Krishna Sinha, can surely be done today.
For that, there are many speccific things
which can be discussed in detail. But of
one thing I am certain that, unless the
Government takes much firmer action
than they have done in the past, if we
have incidents like those which happened
in Meerut or at Ranchi or at Gauhati or
at Karimganj or in other paris of 1he
country on one pretext or the other, un-
less the Government takes measures
which make the repetition of incidents
like this impossible, the Government will
have failed in its duty. The first claim of
any citizen on the State is of security of
life, property and honour and a State
which cannot fulfil these demands, people
will start questioning its action in every
field and, I think, this is a matter of
which the most serious notice must be
taken and the Government must take ac-
tion to see that there is no repelition of
incidents of this type in any part of the
country,

If officers feel that their own personul
career is linked up with the maintenance
of law and order in their arca, there will
be immediately a salutary change in their
cotire attitude.  The British, through a
very small number of British ofticers,
with a judicious mixture of reward and
punishment, were able to maintain law
and order in a way from which we also
can learn certain lessons. 1 hope that
the Government will, even iow, awake
to the danger which is threatening the
very life of the nation, If this position
continues, a stage will be created in the
country where every individual, whether
it be X' or 'Y’ or ‘Z' or whether it be
this ‘Dal’ or that ‘Dal’, whether it be this
organisation or that organisation whether
it be this party or that party, whether
it be a follower of this religion or that
religion, whether it be this community or
that community, each man will take the
law in his own hands, And if everybody
or every group takes the law into its own
hands and becomes simultaneously the
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accusor, the complainant, the judge and
the executioner, law and order in this
country will break down and that will be
the greatest disservice which any pov-
ernment could render to its pevple.

There is also the spectacle of youth
on the rampage. Everywhere we find
that the young people are rebellious and
they are partly responsible for the kind
of situation which bhas been obtaining in
different parts of the country, In many
cases, this kind of pogrom wnich takes
place may be inspired by certain politi-
cians or other scheming persons from
behind, but very often the young people
who have idealism—and their idcalism
has been misdirected and misguided—go
into the pogroms largely oul of a sense
of frustration, That is why I would sug-
gest that these iwo aspects of the prob-
lem, the political danger of disintegration
on the one hand and economic stagna-
tion on the other are closely linked with
each other. Wherever you can give to
the young people prospects for a bright
future, wherever they have an opportu-
nity of creative service to ths nation and
to humanity, they will never indulge
in activities of this kind. Therefore, in
order ¢o cure even the political situation,
certain economic measures have to be
taken, That is where again the budget and
the Finance Minister becomes so im-
portant.

In creating this situation of areater
hope and economic expectancy in this
country, several measures are necessary
of which, I should say, the very first is
increasing food production. This, of
course, is a truism and yet, unfortunately,
sometimes we forget even truisms, In
the past we have not always paid that
attention to agriculture which it deserves
and demands, Almost the whole of our
economy is dependent on agriculture,
whether it be in the matter of food pro-
duction, whether it be in the matter of
production of industrial raw material.
From every point of view, the compara-
tive neglect of agriculture has imposed a
heavy burden on the country which we
are now trying to redeem. I admit, and
I would like to say so openly that the
steps which the Government have taken
in this respect in the last two or three
years are in the right direction, but we
have do go much further, and I think,
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we have not attacked the question from

one of its most important aspects and
that is land reform.

In this country we want to increase
the production per unit of land, It is not
S0 necessary to increase production per
unit of capital or per unit of labour, In
fact, in our country, if we concentrate
on saving labour and capital in land, we
will be making a gross mistaks. There
is sometimes talk—and the Government
itself is guilty of it at times—of large
mechanized farms, of State farms, of
compulsory co-operatives, but that is not
the way in which redemption lies. As
one hon, friend pointed out, frankly
capitalist countries like Japan and Taiwan
have imposed ceilings on the farm; 10
acres are the ceiling, as far as I can re-
collect, in Japan and 7 acres in Taiwan.
Yet, the production per acre of land is
among the highest in these two countries.
In fact, comparative figures show that
the highest production per acre is no! in
the USA or in the USSR or in Australia
or Canada, which have vast farm lands
and wherg each unit of production is per-
haps 1,000 acres or 5,000 acres or even
10,000 acres, but the highest production
per acre is in small countrics like the
Netherlands, Denmark, Belgium, Italy,
Western Germany, Japan and Taiwan.
All this has been achieved by a
judicious use of human labour. That is
a point which we have to remember.
If through judicious land reform and
by transfer of the ownership to the
peasant we can build up a system of
peasant proprietorship here, not only
will there be an immediate increase in
the production of food but it will also
strengthen the basis of democracy in
this country. These yeomen as they may
be called will serve as one of the surest
bulwarks against every kind of subver-
sive activity,

16 HRS.

Now, I go on to the question of
prices. It is true that in recent years
the agriculturist has had a comparatively
higher price than he had enjoyed in the
past. In the past, the agriculturist has
always borne the eatire burden of the
Indian economy. During the last seven
or cight years, to a certain extent the
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prices have gone up and he is somewhat
better off. There is, therefore, some-
times, especially from urban areas, an
insistent demand for lowering the prices
of foodgrains and cereals. 1 would
submit that while the prices of food-
grains must be controlled and maintain-
ed, they must also be stabilised. Any
attempt to depress unduly the prices of
foodgrains will have a most harmful
effect on the economy. What the agri-
culturist wants is a fair price, He is
prepared to sell his grains and cereals
at a reasonable price provided he can
get the essentials of his requirements
also at reasonable prices. Those essen-
tial demands of the agriculturist are,
firstly pulses and cereals, then edible oil
sugar and cloth and spices and salt and
fuel. . .

SHRI RANDHIR SINGH : Iron and
cement also.

SHRI HUMAYUN KABIR: These
are the basic demands Iron and cement
are also necessary but they are not
essential to his very survival as these
six other items are.. If these things can
be assured to him at a reasonable price,
he would also be prepared to part with
his grains at a ressonable price. I think
these can be assured to him at a reason-
able price through the co-operatives.

Here, I would suggest to the Finance
Minister that he must utilise the co-
operative movement in the country on
a much larger scale than has been done
in order to assure to the agriculturist
that these essential needs are supplied at
a reasonable price. I have seen some
of the work done in the co-operative
movement in Bengal which is not too
progressive so far as the cooperative
movement goes. And yet in spite of
the many drawbacks of the co-operative
movement in Bengal, the co-operative
societies in Bengal have been able to
supply edible oil, for instance, at about
Rs. 2.50 to Rs. 3 per Kg. when the
market price was something like Rs.
4.50 or Rs. 5. They have been able to
supply cloth also at reasonable prices. I
believe about 10 per cent of the produc-
tion is reserved for co-operatives, If that
10 per cent could be increased to about
20 per cent and this additional supply
of these article reached to the rural
areas, to the peasants and the cultiva-
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tors, then we could also demand that the
prices of foodgrains shall be kept stable.
It is obvious that unless we can keep
the price of foodgrains stable, there can
be no question of price control in the
country and the spiral will continuously
£0 on rising,

I would also suggest in this connection
a curb on cxpenditure. Today the prices
are high very often because there is too
much money flowing about. If there
were a curb on expenditure then there
would be an immediate control on
prices. 1 know that the Finance Minis-
ter has considered an expenditure tax.
That would perhaps, be a move in the
right direction, but 1 think he should
have a much more rigorous control on
infrutuous expenditure of every type. I
have mentioned i this House before
also that there are certain types of osten-
tatious expenditure which should surely
be curbed. We have, for instance,
marriages in this country where some-
times literally tens of thousands of
rupees are burnt in lights and in illumi-
nation. Very often I also know that the
poor parents who undergo this expendi-
ture do not do so very happily but be-
cause it is the custom and because it is
the fashion and they do not want to be
regarded as more miserly or less affec-
tionate to their children than other
parents, they indulge in a competition
on such expenditure. If some kind of a
curb were put and it was said that in
all these kinds of festivities, this kind of
ostentation shall not be permitted and
shall be taxed most heavily...

SHRI RANDHIR SINGH : A very
good proposal,

SHRI HUMAYUN KABIR :...then
it would be a good thing. We may
allow up to a hundred or 200 or 300
guests, but if one wants to give a feast
where a thousand people are fed or
where ten thousand lights are lit, then if
some tax is put on such expenditure, I
think it will not only have a salutary
effect on the general expenditure but it
will also have a salutary effect om gen-
cral social customs.

In this connection, there is also the
question of black money. Unless we
can bring this out somehow or other, we
cannot control this kind of ostentatious
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expenditure. One of the simplest ways
of doing it—it is not very simple be-
cause a monetary measure cannot be
simple—is to issue a new set of currency
notes. I am not suggesting that there
should be any demonetisation in the
general sense by which you repudiate
your obligations. But if it is provided
that the present set of bank notes are
withdrawn and a new set are issued and
anyope can change them through a
bank, only through a bank, immediately
a good deal of this black money will
have to come out into the open, espe-
cially if no questions are asked. If
questions are asked, there will be all
kinds of surreptious moves to get round.
It should be provided that anybody can
present the notes at a bank and get a
new set; only there will be an entry.
Also if the Finance Minister would take
courage in his hands and make it un-
lawful to make any payment over Rs.
250 or Rs. 500 except through cheques—
through banks—that will go a very long
way in drawing out this black money
and in controlling excessive expenditure
that very often takes place.

1 would make another suggestion for
his consideration. In many of the East
European countries where they follow
the socialist pattern, most of the articles
are expensive, but a few of the essential
things are given at almost rock bottom
prices. I found in Bucharest that trans-
port, housing, bread and milk are given
at prices which made one rub one's eyes
in wonder. They are cheaper than in
our own country. Similarly, as regards
clothing, I found that every person was
given a coupon by which he could buy
one suit annually at a price extremely
reasonable, perhaps Rs. 150 for a warm
woollen suit in Bucharest. But wnyome
who wanted a second suit had to go to
the shop and pay something like Rs, 700
—800. Everybody was given one pair
of shoes per year through a coupon
costing Rs, 25—30, If he wanted the
luxury of a second pair, he had to pay
Rs. 200 or more.

I was discussing at that time whetl::r
we could send more consumer goods in
order to ensure a greater supply to the
people of that city. Some of the Minis-
ters said, ‘We may import from India,
but that does mot mean that the prices
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will come down. We shall assure to the
people basic essentials at this kind of
reasonable price, but anyone who wants
something over the minimum will have
to pay through the nose’,

I would ask the Finance Minister to
consider whether we cannot have some-
thing on these lines here, We have
already rationing on a large scale of
cereals, Through their ration cards,
people have to get supplies. If in a
similar way every citizen was given a
basic minimum at a reasonable price
and for other things the law of supply
and demand was allowed to operate, I
think excessive expenditure could be
curbed and we would have more re-
sources for development.

If we are to break this present econo-
mic stagnation, we have to think in
terms of control of prices, in terms of
supply of foodgrains and other
basic essentials to every citizen. But
even more important is the question of
increasing employment  opportunities.
This is where I find the Budget, on the
whole, most disappointing. My hon.
friend, Shri Salve, who preceded me
paid his tribute to Bokaro, but in the
end the conclusion he drew proved that
Bokaro is not necessary at the moment.
Certainly not one Bokaro but ten will be
needed in India over the mnext 15-20
years, but today when we cannot con-
sume all the steel we produce, when we
cannot export all the steel that is in ex-
cess, when existing steel plants are not
working to full capacity, what justifica-
tion is there for going in for a white
elephant of this type ? Merely in order
to give us the satisfaction that our pro-
duction of steel goes up from 6 million
tons to 7.8 million or 8 million tonnes.

Again, my hon, friend mentioned that
the investment on Bokaro was very high,
but he did not mention that an equal
amount of 1.5 million tonnes of steel
could be obtained from our existing
plants by enlarging and improving pro-
duction in Rourkela, Bhilai and Durga-
pur at a cost of something like Rs. 500
crores; instead of that, we are going in
for Rs. 1,100 crores for producing the
same amount of steel which also we
shall not need immediately. If these
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Rs. 500 crores which we could have
saved, or the Rs. 1,100 crores which is
going into Bokaro during the current
year, were utilised for small-scale,
medium and cottage industries, we
would provide employment to a far lar-
ger number. I think the hon. Finance
Minister cannot deny that Rs. 1,000
crores investment in Bokaro will give
employment to only 10,000 persons. In
other words, for every crore invested,
the employment is only of ten people,
but if it is invested in medium-scale in-
dustries it will be something like 500
people, and if we go to cottage and
small-scale industries, it would be
almost double. Therefore, with the
same amount we would create employ-
ment opportunities for a vast number of
young men and women, and this would
not only give them employment, and
create more wealth in the country, but
simultaneously it would lift the mist of
depression, the mist of frustration, the
threat of disintegration from which so-
ciety is suffering today.

There are so many tasks which re-
main to be done. Our people are with-
out education. If the programme of
education were taken up seriously, there
can be no question of educated un-
employment in this country. Even to-
day, the total number of people engaged
in education is not 2 million at all levels,
and we need for primary education
alone something like 3 million teachers
if this country is to provide education
for every child of schoolgoing age. We
require also a fairly large number, I
think the number is between 400,000
and half a million, at the secondary
stage.

We must, in this country, also do
something to control the growth of
population, and for that we require an-
other 200,000 people at least to go
throughout the country to carry on pro-
paganda. If through these two pro-
grammes, they are ultimately the same
programme, educating or enlightening
the people is taken up seriously, the un-
employment problem of the educated
can be solved overnight.

So far as the uneducated are concern-
ed, again there are crying needs in the
country, Our villagers are very often
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cut off from the major centres of trade
and industry because there is a gap of
a mile, two miles, three miles or four
miles of road between a village and a
metalled highway. If a vast programme
of rural road construction was taken up,
not only do we provide employment to
people, but simultaneously we build that
infrastructure on which the economy of
the country can go ahead.

Similarly, about rural housing. We
have about half a lakh villages in this
country, and I think it would be no ex-
aggeration to say that 90 per cent of the
houses in these villages are really not
fit for human bahitation, Human beings
are living there, but we know that even
only 130 years ago in England itself
people were living in hovels, where men,
poultry and hogs lived in the same room,
where probably eight to ten people lived
in a tenament of 10 feet square. That
was the condition and through their
cfforts they have completely changed the
situation. In this country also, through
a programme of rural housing we can
pot only change the face of the coumtry,
but create an atmospher of hope. Un-
less we take these industries to the
countryside, unless we provide employ-
ment to the vast mass of our people in
the rural areas, unless there is a massive
programme of rural industrialisation,
not by large scale industry, not through
capital-intensive industry but through
small-scale and cottage industry, we
cannot change the economy of this
country. If we do that, not only will
there be an immediate removal of eco-
nomic stagnation in the country, simul-
taneously there will be a new atmos-
phere of hope.

Tagore says in one of his essays on
the economic future of India that man
can do with the loss of almost every-
thing in life, but he cannot do with the
loss of hope. If there is no money and
there is hope, the man will work be-
cause sometime money come, If he has
no health, but hope, he will probably
work in a way to restore his health, If
he has no food but hope, food will come
to him some time, but if he has no hope,
then everything is lost. Today vast
numbers of young people in our country
are facing that hopelessness, I should
appeal to the hon. Finance Minister and
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through him to the Government to cre-
ate an atmosphere of hope and provide
employment to these millions of young
men and women. If we can do that,
this pall of gloom will be dispelled. Not
only will there be economic buoyancy
but the political stagnation from which
we are suffering, the disintegration that
is threatening the country will be things
of the past. The bickerings going on
in different parts of the country and the
petty squabbles which are exaggerated
beyond recognition, all these will dis-
appear. We can then build that India
for which thousands of our people have
suffered and hundreds had given their
lives.

ft gmTwm (FFET) o gwfa
gy, Wt awe gt fe<dy sTEw
fafee arga ¥ 199 & a9 29 HLAL
157 foFaT o1 & IAFT GG W &
fauaer gan g | AT T gy AR
fore qwg S gy HEFAT AT GIE
faar 99 @99 2 &Y AV deqAEET
df &g TEdr ewqeEr g YA 41
ff gL UF qedl UF WIgH! ® AL
HTATAT | TEr 9T &Y Fgd 93 qH A |
&) TEdl FTAAATgH FLAH G | 43
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UF ATZAT F AT | FF AT AETE
§ garq A @9 gom 9uw QA g
Gargy wE 9t f& qgew ¥ ag-sEEdT

fawrge faafea dr gy of 1 - (|-
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g
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ur WA gqeew ¢ fafeed &
geqr e wiEd |

ot ¥u o : fafred & den—F
aagar § —ew 7 fox ot ww i
2, ¥w oA FEw ¥ F wA
a0 Y N9 T E | gW A WaE {1
¥ gAY qrErg 50 @ A T Tl
F Y@ F wET 20 AT 30 Y,
AfFT 7 T-FEE TEHEE ¥ §F S
FNARRE 60 FIE)

Q% HTAAT GTE AN A Y|

stmTw @A A A, AN
T TAHCHE A F

T faa walt Y F WA F TS
qréqt A A ARG E 4T, IR
WA FT AASI WA FU T |
TET AT §—IMT A TEH AR
RN W, AR T w9
vaTRT W qFAn, TWE g & qg ey
gt fr oY g TR YA g,
fom & fltewr smrgen §, o d &
DG md TwRw AR
fort Ut 7Y}, AR guT A
T Ift—ag w e ? IR
A EA & AT FT OF ¢RT TEw
¥ fom d 0w aCw mieeT W
Tgrar 24 ¥ wferw 7 §, qgelt wan
o & fl, age ofatve & R
varer GuT @t | IEW @ Ao W
T fear fa erafoinr e
J o w0 gT awar, R

PHALGUNA 21, 1889 (SAKA)

B.G.-Gen. Dis. 2994
7€ ¢, agi I Frgeafe Wi fear § fe
sz £ figeafae e swrd
ar sg AW W faar S

o gE dATT A WA gw g
aga wewrd we¥ 7R fir s ot
e AT, Ay FeRry w v E
faa = 31 wed A ag gHw ER-
A I WA 4, /T v e
FEATITH 77 ST 1476 Ay AT
wiet & g% A WY §, Iw IR
TR AT 2 T fE AR STEIOOE
S femr o 1 dfw, gemefa
g, % a7 swwarg fF ot
A FEX T TR R, 4G F
fedt T #) qEEE g, MY Ow
FraeT Wl g | gEd A gT U R
F 9T JIATT AT g FT A
foren, sl wifrw # wree s
e ¥ o, ot o wfg
FH & faf Wk @ 7@ ¥ awh
qETATT FT FqTET & ITZT THT | T
T Y TF TEAIHEE A WY A e
AT A9 3-2-1968 K UW
#a 7 foar § - —

“The budget proposals, therefore,
stand the scrutiny of the objectives
which the country needs to achieve
as immediate goals which are : to ini-
tiate industrial recovery, infuse some
life into the investment climate,
achieve some better performance in
export and higher degree of import
substitution while meeting the fiscal
needs of the Government. If the pro-
posals fail to invoke sufficient res-
ponse the failure would be of the

community and not that of the
Government.”

Fgawar g & amor dm F qget
gt a7 WA dzr gan § fr g
fet wrgw fafree Aot awz gw
frm g SR W aE ¥
fort—amd g Srfiuw are Ay v oAft-
AT AKX {), AW & TOhT geEt WY
way & ford agy ¥gare afaw o
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[+t gerarw]

WE T¥  F¥ TERA BN
FIE €4 O w7 Y WA Ty
IgN wifaw # & FIwe wwa
fear g, 9w 7 T ge 7 §9 W
Y T FOF o997 AN W K
TR @ §—Eafed @ § 5 e
@k W auEe w1 g § oAk
AFE TG AT AR Tl T
FACEAATGHE a7 W §, THAH ar
g ffAad ¥ smuEEHe agt
230 0% N F Wt smweene-
iz @gy @M, doma F =9 & Wt
TARTA 9 @I §—F9 waq F g«
faar sTEd

T g fet smew fafreerama

fefee 7@y, YT N @7 @
TEA—IE LT | oG AL AT
Fwrt sz g e o dedw A
g =ifed, ¥ @@ R g g W
Fea g fw smedw Y @At wnfed,
—qg ¥ AR AFAE | AR
Eq@o wuTET agTd WA Ay FREE AR
qe At ag g i gl wedw
SATET YT, AET AT I FHAFH
ToTw gEeTr g3 A few g afs
qIEAA A 9G4 I9 |

FURI FYAH IO GHEEAIAR
X TEAT AEAE | AT OF gEI
ANag—ue T §fF 9g A aga

AR o 6§ FO T THHIE A TF

7€ i A A A qEeE &,
§ s g fFdxgw mwAde W 9w
T TR 2, T PR WA F
FTEr CIATH & FaT g AR IqE Af@
gk AT W F A g e
A T [ QG A A @
FEaT FIEM AR ¥ g oW AR
TRAT X qOA ¥g Al fawwa w
T fet § 1 form f dvt & T
it or a%ar § AT IAFT BFFTHS
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FE F e fear o g §
# g vy WEATg fr foed fel ¥
Frowt o Afavw = F e
sTfEeaT T Y AW @ & W
o gur ok g, frad e, W &
I AT FIE AT §, T ATIH qTE AT
aFar g |

TF 19 F AT AT A FEAT g
& oo 3w o Fvoww & aga
T § A FwA # ey &
fog &t agt smarer 35 I @ &
A FeAEFT FT ATTLFTE, H THRAT
g A% FIO AT FE qwT agh
IR EH W A9eE ara g dewdAw
Fa AT FAEH qFETRY ¥
T AT W AT FFEITE AT AY
FTU &, TAAT SATETGRr A X @
g o e g avw qETET FY A
feaa-fena @ar g §, IS &
T= g Wt | sre s anfe e
R qUEITFATET ALY AT A1
TET  SATIT HIFA G FFATE |

UF a1q A AN BT AEATE |
AYF TGl 25 TG IAFH 99 &
AT E | ITTCITRT @A AN F
Tomg, star fF wafem §498 & @@
ama T &1 fafae  fopds &1 8,
Y A 6 g Ffafae Ar@I @
Tg N a® AR AfqqT grT | O
arwr o AT TEwr g Sifw gam
TFT &, SAF! W TG TET AT qHAT 1.
qger g e fafre <&t 91 99 awg
Jo & Aw@ES T F) CF faerg
TEAT AT | A AT & O ATAR
ST W 3% g fafew s
FTE A A TAFT § A TAHAC B
9 FTET, TTHIEE S T e
R |

TF A AT FLATATEAT § | Aa<
¥ yafesrw ooy Q&Y arfes <@
fir I8 ST ¥ SUTEy dEr fad
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fafan g3 #) afew grat A I
@ AfeT it WY e FaT nfeE
Nea g ¥y £ Wfow @ 0
fr iRTmm afadzg aw W d
wewa aNfeee F3x ofedr 5
@Y e wwTE 1 TEE AEA ¥
AN AT W A ofedw wreRfaw §
ITH W FH WL ARG T
fafreze miga =gt 43 g, IwgiT faet
wifer Fagaiawgr ¢ fF ofeas smez-
E'ﬁﬂ? Wwﬁﬂ‘l‘éo?ﬁo THo anfeas
Fg, fom & fFfawaa & 89§
aoEl gl @, Swragr ¥ geAr A
Tifgd | S7% 9@ UF T qEn
Ffeg—ar fv ®ifow o fl—at
M fawas & wifegegl wasr faar
st Arfgd | amer ofsmw seefEw
7 3,300 FUT FTFawTe  F9F 4
FUT F1 TAvw0 o wr g e aga
g 79 &1 afwadar w0 ¥ awwa
g dfers seefyw Frgea agax
CARCICU T

A% WE-Hg ¥ TF 97 NI
oo oA agarg | foe fgamae &
T FT AT, TG T AEENT &1
TH) 91T Fo o § I § A fagr
FHT § 1 9gr A wWI AOEET &
IH I AR CAAEA 927 age IART
& 3098 &1 AF 1,7 adAAA
T@raar & | A A A DA AE,
SfF sra| AT AT 77§, IR
qE@EY § AG T TS &, 98 50
g AN FHAAFT AT §
AU TEET UF AT A &
T AR AT GE FH FTA

wgt aw g feEw ww ey
grawy &, Torg wmg WY g7 7@t X 1@
gaTe g0 Q@ § v fgam=e 2w
g e2e-g® &1 T fear @ A gk
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g 9w T faew &1 fF F0 wow
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oF S H oaT9d AT I w0
TEATE | F AT AT, GATEY
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SET g AR gFEmm FH qrET AW
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2 | IT% A A F6 AG T &)
A AT INE A | IIFT AT AT
1 & A, gfmor 3 Tewae
Frgrar g1 goma, g ToRew
qzTdz HA AT F 1 ITHY FTTHE A
¥ gaa fgean femamay s #4ifs ot
qit ga faar @ 3a% wroer 9 g
2 e wfw W g W@
QU ARAT AT A fgwrae wqW
F1 3T FFTL AT AT TIAT  SqTET
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W&l ¥ a9 A< ag A g fE fmrawr
"M BRI TCFA LT w7
zza fear aw ) fet smew fafaeet
grge & WY Fwe TEr awfear g,
T MRl & WY § IAFT FHAA F@T
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SHRI A. T. SARMA (Bhanjanagar):
Mr. Deputy-Speaker, Sir, I thank the
Finance Minister as he has presented
an excellent Budget. I call it excellent
because provisions have been made in
all the aspects of it and that, just like
the Orissa Budget, it is not repeated like
that.

The hon. Member Mr. Masani, has
made a pride that his Party could pro-
duce a so-called surplus Budget in the
Orissa State. But that is not a Budget
at all. The thing is this. I would like
to tell a few things here. It has shown
that an amoumt of Rs. 12 lakhs would
be surplus, But in the Budget a pro-
vision has been made to raise Rs. 4%
crores and by providing for Rs. 4%
crores by way of loan, they have shown
a surplus amount of Rs. 12 lakhs. This
is one thing.

Another thing is that the figures on
the receipts side have been so exaggerat-
cd that there is no truth, no actuals,
nothing else. 1 would like to narrate
three or four items of that nature.
One is that about Rs. 2 crores have been
provided for the collection of arrears.
Generally, every year, we anticipate re-
ceipts and we collect some arrears. What
we anticipate in receipts, there may be
some receipts or some arrears. So,
figure of arrears always stand constant.
That from the arrears they will collect
Rs. 2 crores is impossible. So, Rs. 2
crores have been shown as the collection
of arrears,

Then, a very ridiculous figure that has
been provided is of Rs. 50 lakhs from
the municipal rent revenue. We do not
know what it is. There is no rule, no
regulation, nothing else. It is a s a-
tive figure that they have provided.

Again, they have provided Rs. 30
lakhs as profit from the State transport.
Generally, it is running on a loss. Not
even a pie is being received as profit
But in this Budget, they have shown that
Rs. 30 lakhs would accrue as net profit.
There are so many absurdities,

It has provided that about Rs, 60
lakhs would come from the collection
of bonus on foodgrains whn:h are not
possible at all. They have abolished zila
parishads; they are going to abolish
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Girls High Schools and Women's
Colleges in the name of co-education.
They are going to abolish ‘the Sanskrit
Department in my State and they are
asking the Matriculates to take Sanskrit
in P.U.C. and B.A. courses, This is the
nature of the Budget! Mr. Masani is
taking pride in that and he has bitterly
criticised this excellent Budget here. I
do not know what is this. Once there
was a king who said that if anybody
could give a convincing answer to a
certain point, he would give Rs. 1,000.
Everybody approached him, but he said,
‘No, I am not conviced’. This is the
Budget! They want to enhance their
revenue by abolishing prohibition. Pro-
hibition was introduced by the Congress
Government and it was in operation for
the last 20 years. But they have abo-
lished prohibition and they anticipate
about Rs. 2 crores out of this. This is
the nature of their Budget! It is not
a constructive budget, but it is a des-
tructive budget. Mr. Masani may take
pride in that, but our Budget is not like
that. It is depending on the actuals.
For every thing, provision has been
made. For planning, about Rs. 50 crores
have been provided in addition to the
existing provision. For nitrogenous fer-
tilisers, 3% millions have been provided
this year. For agriculture, all sorts of
facilities have been granted. Again, for
procurement, a reasonable price has
been assured to the cultivators. QOur
budget shows that proper calculation
has been made to fix the price 50 that
the cultivator may not lose anything
under the procurement system. Yet,
Mr. Masani criticised it saying that, by
introducing procurement, the cultivator
is not given his proper share, I do not
know how he says that. ..

SHRI DATTATRAYA KUNTE
(Kolaba) : Is he discussing Mr. Masani
or the General Budget ?

SHRI A. T. SARMA : That is also a
part of the Budget. When
criticises our Budget, then it is our duty
to criticise him. I am coming to this
Budget point by point. Why should he
say that, vnder the system of procure-
ment, the cultivator will lose his proper
share? On the other hand, umder the
procurement system, the cultivator is.
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benefited because he is getting his cost
of production immed ately....

SHRI GADILINGANA GOWD
(Kurnool) : What are the rates fixed ?

SHRI A. T, SARMA ;: Why is he get-
ting annoyed? I am coming to the point,
Why should he be in a hurry ?

There is no difference in the price and
the cultivator gets the articles produced
by him sold immediately. He is satisfied.
He is benefited thereby. So, procure-
ment does not deprive the cultivator of
his dues but rather assures him of those
dues.

Then, my hon. friend Shri M. R.
Masani has criticised the provision of
Rs. 110 crores for the Bokaro project.
I would like to ask my hon. friends
whether the Bokaro project is justified
or not. Shri M. R. Masani wants that
this amount should have been spread
over some other projects, but if that
were done, we would not be able to save
much thereby, But here if this one
single project is completed, we shall be
benefited by the production of steel
from this factory. That is why such a
big amount has been provided for th's
single project, and there is, therefore,
justification for this,

Then, Shri M. R. Masani had said
that the Congress had got only about 40
per cent of the total votes. I would like
to ask h'm whether the Congress Gov-
ernment is popular or not. 1 would
also ask him to analyse the position of
his own party. 1 may point out that in
all the States the Congress has emerged
as the single largest party. Even in this
House, the Congress has the majori‘y.
So, 1 do not know what type of calcula-
tion the hon. Member depends upon. I
do not understand how he could criticise
the Congress and pass such remarks
about the Congress. We have seen now
how the non-Congress Governments in
other States have not been able to suc-
ceed at all. I would like to foretell that
again the Congress will come back to
power in those States within a short
period, and the other non-Congress
Governments are going to fall,

Coming to the budget, my hon. friend
opposite hsd said that this was not a
budget for the janata. I do not under-
13LSS(CP)/68—11
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stand what he means by the term
‘janata’. In this budget everything has
been provided for the janata, Imple-
ments for agricultural cultivation have
been provided for, and to increase food
production, all sorts of attempts have
been made. So, how could my hon.
friend say that nothing has been done
for the janata in this budget? Of course,
he has freedom of speech in the House
and he can say what he wants, but that
kind of citicism has no meaning at all.
I would submit that this budgst is =a
budget for the janata in every respect.
So, merely saying that it is not a budget
for the janata would not do.

My hon. friend has pointed out that
what the janata needs is food, clothing,
education and shelter, and he says that
nothing has been done in this behalf in
this budget. I would like the House to
consider whether what he has said is
correct and sound. 1 do not think that
it is correct or sound, As I have pointed
out already, attempts have been made
to increase ogricultural production and
so on.

We should also cons'der the circum-
stances under which this budget has
been brought forward., The prices had
been rising sky-high, and our crops had
failed during the last two years, but
under the able guidance of our Finance
Minister we were able to face the crisis
well. Is that not a fact?

SHRI UMANATH (Pudukkottai) :
It is a fact that he prayed to God and
there was rain.

SHRI A. T. SARMA : It is a fact
that we were able to face the crisis well,
and there is no doubt about it.

It is true that we have been dependent
on food imports from outsde. 1 per-
sonally do not like it and am not very
happy about it. We must make attempts
to increase our foodgrains production
so that we become self-sufficient and do
not have to depend on foreign sources.
That is my individual opinion. But
attempts have been made to achieve that
in the budget. Production of nitrogenous
fertilisers has been doubled during the
year and provision has been made for
minor irrigation. These are things which
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[Shri A. T. Sarma]

the cultivator wants. What is our defi-
cit in food? Only 7 per cent. If we
improve our cultivation system, we can
make it up.

For this, I suggest three things, First,
there are vast lands lying uncultivated.
Even in my State, there are 72 thousand
acres whch are nmot under cultivation.
Sim’lar is the position in every other
State. If we improve these lands and
bring them under cultivation, we can get
enough production to meet our deficit.
So this must be attended to. Secondly,
as a member of the Rice Research Com-
mittee, I know there are 300 varieties
of seeds which require less of water and
time but are high-yielding. But these
have not been used, If these are utilised,
we would get an abundant crop every
year. With one variety, Taichung
Native, we get three to four times the
normal crop. If these seeds are used,
then we can considerably increase our
production.

Thirdly, the agency system should be
discontinued. At present, the cultivator
does not get his requirements direct
from Government but through agents
and sub-agents. Thereby he is losing a
lot. That is why it leads to a rise in
his cost of production. If we abolish
this system and give these things direct
to the cultivator. ..

AN HON. MEMBER : From where ?

SHRI A. T. SARMA : From govern-
ment stores or co-operative stores, not
through agents.

Then 1 would suggest some new
sources of revenue, Our Finance Minis-
ter has tried his best to make up the
deficit by enhancing taxes and other
things. 1 will suggest some things wh'ch
are not pleasant. First of all, we should
abolish the privy purses. No attempt
has been made in this direction. This
step was approved by the AICC. It was
discussed and the House has given full
support to it. But it has not materialis-
ed yet. I would draw the Finance'
Minister's attention to this.

SHRI UMANATH : Why not mate-
rialised ?
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MR, DEPUTY-SPEAKER: He is
offering his views. He might be allowed
to proceed.

SHRI A. T. SARMA : It may be due
to oversight. 1 am reminding him of it.

Coming to the second suggestion, we
find in every department there is in-
crease in expenditure. The postal depart-
ment has increase its expendiure by
Rs, 22 crores and in the railways there
is a deficit of Rs. 40 crores, They are
increasing their expenditure. For this
only Gandhism is the remedy. Gandhiji
used to say that there should not be any
officer drawing more than Rs. 500. We
have to adopt social reform of our
Government. The Finance Minister has
announced the appointment of a Finance
Commission, I suggest that the Finance
Commission should consider this item
also, 1If we do not touch the existing
staff and introduce it only in respect of
future recruitment, I think there will be
no difficulty at all. The salaries of every
one from the President downwards to
Grade 1 officer should be revised
thoroughly.

The third suggestion is about re-
trenchment of officers, Every depart-
ment wants to increase its staff by add-
ing some members during the year. That
tendency should be given up in toto.
There should not be overstaffing of any
department. As Vice-President of the
District Board, once we appointed a re-
trenchment committee, and they sug-
gested something the result of which was
that some posts of clerks and peons
were abol'shed. So, here, the retrench-
ment should not affect the Class III and
Class IV employees of the Government.
It should effect the Grade I and Grade
II officers. Thereby, we will save a lot
of money and can utilise it more use-
fully.

The country is full of mines. I am
speaking from the experience of my own
State. If these means are worked pro-
perly, we can get more money, there is
no doubt. Proper act'on should be taken
for that. Also, by developing tourism
we can earn a lot of foreign exchange.
So, I want the Finance Minister to pay
attention to these points and balance the
budget next year.
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17 Hzs.

ot s Ay (aEz) R T
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aedar afas @< frar Qrgw qu A
I 7IT TG I, 97 WL AGY AT A qH
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A H WG WA T 59 F 57T gATN
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[sft srqw amgrar]
98 @it Afrawe § oA w
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F IN-TN TATF TTA T TA A
M3 3=F I TG a0 9T T
¢ a0 foar smm

17.05 Hrs.

[Sur1 C. K. BHATTACHARYYA in the
Chair)

AFFTa Framagd 5 oF aga
TR N AT T F 7 A T
B—wEa AR ATy A A
T g arad st e gR A
NI | F 7] AR rawT g e
AT IR § WA fFag g
FAA F A AT T, I
fam & 1 X & 1 o~ W™
THE A faard areft g gt T
F2w Faw g AR TR F o
gwfta arar oFe Tt faurd A Qe
AT § T A A agT FF 1 TW
wmamag frag ot gfw ¢ @®
gfegt Foamfraslt @y ot &
fau awadt st st Eele AWM F
g feedt & ol fomem ar wd
299 9w @I AT HW qAT AT
g e daT TN | EF qEir WX aR
F 9 £ @Al qw TE@ A FRI
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9T F EW qg & fF e
FTER AR ¥ NfEd F1 fww @
213g feafa T & f 3o afuw
G wh a3 7% o miwefE
T TG SATET AT AT F7HIT FT
feur & ¥f ag a1 Toma™ # A
F =T § frrar &) oo 9w
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SHRI RANE (Buldana) : Mr, Chair-
man, I rise to offer my comments on the
budget proposals and also meet some
points of criticism, if I find time. I
want to suggest some modifications in
the budget proposals. I am afraid of
your bell, Sir, and so I shall go directly
to the budget proposals, because other-
wise I may not find time for it at the
fag end of my speech. My first sug-
gestions are about the postal rates.

e
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My first suggestion is about the money
order commission. The Finance Minis-
ter has increased it from 15 p, to 20 p.
for very rise and, I find, that is a steep
rise in the commission. If we take into
consideration the pattern of our indus-
trial labour, I submit, that almost all
the industrial labour who are in lakhs
comes from the villages and, as their
families stary in the villages, they are
required to send some help to their
family members. The industrial labour
will be hit by this increase. So, I sub-
mit that at lcast the money order com-
mission should not be increased, up to
M.O. of Rs. 50/-,

Then, about the inland letters, it is 10
p. per inland letter which is proposed to
be increased to 15 p. If we look at the
Tariff Enquiry Committee's Report, it
says that this service gives more than
Rs, 8 crores of profit on this service.
So, my submissien is that it is unjustified
1o increase the price inland letters. It
at all the Finance Minister wants to in-
crease it, he will be justified only to
the extent of the cost of production
of the inland letter, The Report itself
says that its cost between 11 to 12 p.
May submission is that if the Finance
Minister wants to increase it, he can
only increase it to the extent of the cost
of 12 p. per inland letter.

About the post-card, the Engquiry
Committee Report says that more than
Rs. 5 crores are the losses on this ser-
vice. If we take the whole increase, the
increase on inland leters is 50 per cent;
on the envelope, it is 33 per cent while
the post-card, it is 66 per cent. My
submission is that, taking into consi-
deration the production cost of the post-
card, etc., the increase should not be
the extent of 66 per cent but at the most
he can make it 8 p. per post-card, not
10 p, That is a steep rise and, I submit,
that the Finance Minister should consi-
der my proposal and, I say, he will not
lose anything. You will find that the
losses on the postal service are about
Rs. 23 crores. He secks to get, by tax-
ation, about Rs, 26 crores. So, even
if he accepts my suggestion. he is not
going to lose very much. Therefore, at
least the postal taxation can be balanc-
ed. Of course, there is a very harsh cri-
ticism about it. But I can understand
the difficulties of the Finance Minister
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because he is compelled to raise it. 1
find from the table of the dearness al-
lowance that in 1964-65, it wa about
Rs. 10.40 crores and mow this year, it
will go perhaps to Rs, 30 crores. So,
the increase in dearnes allowance itself
is about Rs. 20 crores. 1 think, we
should sympathise with him rather make
a harsh criticism on this point,

My second suggestion is that the
Bokaro Steel Plant project should be
postponed for at least 2 years. That
will reduce the deficit financing. 1 do
not agree with Mr, Salve but I agree
with Mr. Humayun Kabir and Mr.
Masani that it is not absolutely neces-
sary, I submit that it will be unwise on
our part to invest so much money spe-
cially when we know that these steel
plants arc not a paying concern for the
present. Let us wait for two years and
sec whether the public sector is going
to give us the expected revenue and then
we can invest the money. That is my
second suggestion. These are the only
two suggestions about the budget pro-
posals. .....

SHRI BAKAR ALI MIRZA (Secun-
derabad) : What about tobacco ?

SHRI RANE : I am not interested in
tobacco.

AN HON, MEMBER : What about
beedi ?

SHRI RANE : I am not interested in
beedi or cigarettes or cven whisky or
brandy. I am glad that there is an in-
creasc there,

My third submission is about remun-
erative prices to the farmers. I am glad
tiiat the Finance Minister, in his speech,
has said that an assurance of remune-
1ative prices to the farmers should be
given. But I am afraid that they wili
nol be able to implement it. There 15
a long history behind it. For the last
25 years, several committces sat and
they advocated remunerative and fair
prices to the farmers, but when the time
came, nothing was done; even the Agri-
cultural Prices Commission did not give
fair and remunerative prices to the far-
mers. On the other band, they gave up
that principle in favour of fixing ad hoc
prices. There is no necessity to appoint
an Agricultural Prices Commission if
prices of agricultural commodities are
to be fixed on an ad hoc basis.
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The Finance Minister or the Minister
of Agriculture can ask his officers to
sit and ask them to give ad hoc prices
where is the necessity for employing all
these theorists, academicians, professors,
etc., and making them sit on the agricul-
tural prices commission and give a re-
port if they are going to fix prices on an
ad hoc basis ?

Now what is the position today ? The
jute prices have gone down beiow the
floor prices. This morning I read in the
papers that even today the jute mills as-
sociation is not willing to purchase jute.
The price in 1966 and in the beginning
of 1967 was_ I think, about Rs. 65 per-
maund, and now I am told that the price
is about Rs. 25 to 30. There is such
a steep fall in raw jute prices !

About cotton also, the story is thc
same. In November, in my district,
jarilla cotton was sold at Rs. 250 per
quintal. The textile mill-onwers associ-
ation and the textile mills have dccided
not to purchase it now. There are no
purchasers and the price prevailing to-
day 1n the market for jarilla cotton is
only Rs, 140 to 160. The pice of raw
cotton has gone down.

The story is the same with regard to
foodgrains also. I have come to the
conclusion that the policy of the Gov-
ernment is : the bumper the crop, the
lesser the prices for the farmers, Of
course, this is a principle in economics;
the forces of supply and demand play
their role. But when the prices of agri-
cultural commodities go up, then the
restrictions come, a heavy hand falls on
the farmers and they are not able o get
the prices that they deserve 1o get, My
submission is that the Finance Minister
should try to implement :he assurance
that he has given in his speech. This
is my submission about remunerative
and fair prices to farmers,

Mr, Masani has stated that the Gov-
ernment has neglected agriculture. I
do not agree with him here. Of course,
there are very few who can
understand the life of agriculturists.
From my own experience during the
las 50 years, I can say that in agricul-
ture, there are cycles of seasons : one
vear is a normal or good season; the se-
cond is a fair one and the third is a bad
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one. These cycles play their cwn part.
And yet many of the theonises and pro-
fessors of agriculture and the people in
the Planning Commission have this idea
that the agriculturists have beccme rich
or they have become prosperous and
their position has improved. They do
not take into consideration how risky the
life of the agriculturist is. Lect me give
you an example. In Maharashtrs, for
instance, in November, the scason was
very good and a very good harvest was.
cxpected. But unseasonal 1ains in De-
cember and aJnuary have destroyed the
kharif crop to a large exienl, The rabi
crops were god in the case of juwar,
wheat etc. But the hailstorm in Febru-
ary and the first week of March has
destroyed the rabi crop and the rabi
crop is almost gone. The kharif crop is
also gone. That is how the farmers’
fortune is affected. And yet the profes-
sors and the theorists and the Planning
Commission think that the position of
the agriculturist has improved and he
has become prosperous and, therefore,
they could get money from him. These
are wrong ideas which those persons
who have no experience of the life of
the agriculturist advocate In theory.

But, as 1 have submitted already, Shri
M. R. Masani's criticism that the agri-
culturist has been neglected by Govern-
ment is not correct. Government have
done many things for the agriculturist.
Even the speech of the Finance Minis-
ter shows what he is going to do.

Shri Kanwar Lal Gupta and others
have said that during the last twenty
years nothing has been done and so on.
This criticism is unjustified. I shall just
quote one small passage fromm Mr.
J. R, D, Tata’s speech, which hc re-
cently made before the Chamber of
Commerce. He says:

“I for one am not one of those who
see nothing good in what Government
has done for the country since Inde-
pendence. If we rightly blame them
for our lack of progress In certain
spheres, it is only right that we should
recognise the part they have played
in the considerable progress we bave
made, some of it quite spectacular by
any standard in the fields of health.
education, electrification, science,
technology and heavy industry."
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This is the admission of even a very
hard critic like Mr. J. R, D, Tata who
does not see eye to eye with the policies
of Government. Even be has admitted
that much progress has been made, and
he says, by any standard. So, the criti-
cism that nothing has happened during
these twe years is absolutely wrong
-and unjustified.

Sir, I am not an eocnomist. I do not
understand very much th: principles of
economics and so on, but I would like
to say one thing about deficit financing.
The Finance Ministcr's expectations las:
year have been belied. Though he ex-
pected that there would not be any
deficit in the budget it has come to about
Rs, 300 crores. This year h= says that
it will be about Rs. 213 crores. There
has been criticism of the budget on this
score. I personally do not like deficit
‘budgets or deficit financing. But as re-
gards the criticism thap deficit financimg
‘has grown to this proportion because of
these happenings or planning and so on.
I would only quote one economist Mr.
H. V. R, lengar. He has compared our
deficit financing with Bombay Plan
of 1944 and he says :

“Out of a total expenditure of Rs.
10,000 crores as much as Rs. 3400
crores werc !0 be created money.
“This is actually a higher proportion
than was resorted to by the Govern-
ment of India duting the first threec
Plan priods.”.

This is the conclusion of an economist.
He had made this observation before
the Forum of Free Enterprise in the
course of a short memorial lecture. So,
I submit that even the critics of Govern-
ment and those who do not see eye to
eye with Government will agree with
Mr, H. V. R. Iengar that the deficit
financing that was resorted to in the
Bombay Plan was very high as com-
pared to what has been resorted to by
Government.

1 do not want to taks more of your
time. There are many problems for
which I have no tiine to deal, for exam-
ple, the unemployment problem, the po-
pulation problem, the problem of the
standard of living of the people and sup-
ply of primary necessitics to them. But
1 would conclude with the last and most
important submission to the Finance
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Minister that he should look intv the
problem of giving remunerative prices
to the farmer.
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oY s g afew fex ft g7 aw
vl 9T framaer T Ta A% )| Rt
T T ¥ 6 FOT T £ aeft wf)
¥ wf ¢ AR T A w7
¥ ot it 9 FOT TEE T fer i &
agIWMR s NagaRmrd )
7 @ aTE ¥ famr wfafer gt 3w
s feafar sore famir @t fee g s
# ®T T 7g O T viwr ¥ faag
2 yafs 2w 9T &7 77 v § W
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[ 7w fog waae]
rfgw Zow gET & ATAwwar @ a9
¥ R & S 9T A anfuw feafa
& & WY Ffaw FHAC FL A F qog
U guT™ 7E & 5 qw A smw & S @
s g, o g F T wz oaw 7 &
Iq FHfa £ @ FH FT A FE@T
arfew | T Ffaw & afuw S
oy sy =rfew

I & TRy § T o a0 Far T
g afe 7 fadgw s fr g foemrer
TEEFT F &@ Big I} =qwlen
FifE v & fag garm i e aa
# 9o a1 e gar £, ag arar e
H oo @ & a7 ATHHAIE $T 907 IJHFC 9
@ &) 3W A IO P aw E, AW F
FHTA &1 AL g e &, 9 3
Fga s e F A F R =
TTEAT §9ET EY, WTE FUfeT dHRT
&, W &7 #1 IO faw F fow g
gfaam 3

ww fowfay & s aw ok s
arfen, = A & gae 7@ & fao
WY g Y F FreAT § g gf e
FY TraT 3 ¥ A wEA g
3 9N R IAX Y g
argar & g &) 7% o wew Afw 2
7% ftfs 3% e 9T Ford St
arfgr ) g & & W o FreamT g
It gfe w1 g sfawl & e
qAET ¥ EAT i, avfE wegRl & agy
wfafefe o afe & a1 &% it
Tt sareaT 7 1 F FTO7 AorET FGRI
F T FT @ TG F F@arg Ga1 gren
¢ o foreey 7o ¥ ag 9O @6 &%
TRy A wmm@g LA
FaH gaTT {1 T 0

¥y frdee & e Torfifa fael afd
frgem it feogi o & e &
A1 - HT I9T AT ) T Y
sme # amea A figwm W @w

MARCH 11, 1968

‘B.G.-Gen. Dis, 3060
9 ufilr ¥t aravgwar g &1 oW
s ufey T ¥ o9 oF T w7 W
FEAAT & A9 TEN AT gHOT W
wiw wwg & fore s i fear mar 4
T A ] I A T E AR A& 2w
#1 &frw wiwe &1 foreer e & g
Tifgy Iat wrer & agrEr T ¢
T 9 & qore ¥ ¥ A g 6 g8 '
faar mar & afew i @ & wifs
W1 oF qga a8 forederd A7 T 4%
#T ag FY gATC AT 9T 7 § IEET
AT e gl faan mr g1 ag faw-
T w8 & & gara o a9 awe
T ST arfeT T A ferx v A
i T ST I o M gwTd
feafq aga #Fwoie & gt AT g
I F AR |

I q17 F1 AgT T ATAEFEAT g ¥
go & faa i Frgmat e € 9%
FH QT IO FT AqTA FL ) FIHIT T
AqTHlgT ATAE FIHIT FGT AT ATHF
TAGT 97 N gra 7 avar =fam
THT AT 91T 307 gfa@d 7F gTw A
ZAIT gra § 99: arfaw @A =iz
TG TUEH M9 A1 TEE AT qg gAfan
A 1 7€ & % gF FAW qwAr 71
Tzrd wifged i wa a5 g9 aFA TET

AZTAT T AF AT FIF ALY AA TFAT
E
n l

77 % oF faaz § @9re7 f6q 2 =7
Z 1 wrET & %A ¥ Ao &1 ad
HeTT HAYTE AT E | UF- W AT
7adr & are 1 Afwa gata w1 faaa &
i gAY A A2 T A AT AT A ahe
T2 &1 @ & T IAEr e WY g
#7 g WY 73 &1 AT A AT Y
Ty fe a% FgA § AET AmEe
o THo AHAT W TGN § | ATo &HYo
ndge wHAA 7 aqmaw fror &
ATa¥T | AITHT q FEWHAT HTEAT
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et WY W £ wweaT & fau fars 18.30Hes.
s | ooy STUPY OF HINDI IN scioos

dar =fgw 4R s @ f T o
ET T AT Aq9T ST EAT |

AraAry faey st w9 77 777 ¥ o
TATE 37 Tigat g f i v 97
Exq TmaT 1 3uF fqv ag qurd &
91 § afra ¥ 3% 78 swwq sgm
qrEzHE 9T FIAT I8 Ag! agrAr Tifzgm
A oo FTATE fF Az g TA 9%
faa w39 o7 TEeTE F1 FwT a7
ST TTIT FT FTFLT

DR. MELKOTE (Hyderabad) : I
congratulate the hon. Finance Minister
for the excecllent budget which he has

presented before the House and for hav-
ing created confidence in the country.

MR. DEPUTY-SPEAKER ; He may
resume his speech tomorrow,

18.29 Hrs.

CORRECTION OF ANSWER TO S.
Q. No. 111 RE-STUDY OF HINDI IN
SCHOOLS IN MADRAS

THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN) : In reply to a
Starred Question No, 111 by Sarvashri
K, N. Pandey, Rabi Ray, Kanwarlal
Gupta, R, S, Vidyarthi, Ram Gopal
Shalwala, N. S. Sharma, Jugal Mondal,
C. K, Bhattacharyya, Mohsin and Deo
Rao Patil, answered in this Sabha on
16th February, 1968, my colleague Shri
Bhagwat Jha Azad had stated that no
official intimation regarding the Resolu-
tion on three-language formula passed
by the Madras Legislative Assembly had
been received in the Government of
India. It has later been found that a
copy of such a Resolution had been
received. The matter is under consi-
deration of the Government. I regret
the inconvenience to the Honourable
House.

Sir, I give my sincere apologies for
the incorrect reply given to the question

st fowr ware we (i)
IqTEe HgIed, TAT AHT AAA1T foery
FHT AT ¥ ¥ VT 16 FTAN 1 A2 97
HETA 7 At sifqan (7041 foer & axavy
q "o Y 7 47 39 fagg § Ter
T 9T, AT TgFr N I97 Frmrmmr
77 AE AT E IARANATE A1)
y7 IR i w7 fagr ¢, veR
qrErfr mfvs ooy 7€ & 1 awEa
g 99T TH WFIT F7 4f fomew v
0T § wx AAFAT HAT I A1, M7 ¥
F1 gqm=a A faaraw faa foafasr
2frza s mEga & fardm om wEn &
HIT T7 ST FT IT TH T F GG 57
Y &, 78 w7 I afafwmy 47

ST AR T OTRT |/ g1 T
WraT 7 77 T AT faota g1 T av
H7 IT T T7 HETAT Ay & aferor
qreA fg=gt g=77 79T A TqTOT Y oY,
A7 39 497 q7 Ffag FAT, AT AT A
A7 7§, A1 WA A Hey
AT § 54 FA7 1 29741 § 999 Feedy
F1 AT TS AT 7T F1 GEA7d gt
1 17 &7 91 7 a2t v gt § forrw
HTIT7 97 ZH H99 TA7T9G 1 TETE 7Y
7g &1 91 gg aferm 9 = g
a1 #qrfar gf o 999 q@7 97 fedr
T N7 H agd gy g1 w i frar, frawy
g8 A1 AW F OTH AT HY AT
A g, AT A TANET A Y

zq awr gr afradar e §
T AqI R 32 AT H AFT 35 FATT
A% 9@ AfFRfAT DA 728 | A 1967
H 25,509 O, 959 wgT & wfafre,
za ATl § afeRfaT gm, A aEr
HEH WET § 7,273 BIF 59 &7 qver
¥ afenfas go 1 A7 Taq WY og
FeamA § e wfgarsi €1 daar o

*Half-An-Hour Discussion.



